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dated the 25th January, 1988, publishing the 
Metro Railway (Carnage of Baggage) Rules, 
1988. [Placed in Library. See No.  LT-
5517|88] 

[The Deputy Chairman in the Chair] 

MOTION  OF    THANKS    ON    THE 
PRESDENT ADDRESS Contd.  

BEPORTS OF THE COMMITTEE ON THE 
WELFARE OF SCHEDULED CASTES 

AND SCHEDULED TRD3ES 

DR. FAGUNI RAM (Bihar): Sir, I beg to 
lay on the Table a copy each (in English and 
Hindi)' of the following Reports of the 
Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes:— 

(i) Thirtieth Report of the Committee on 
the Ministry of Welfare-Socio-economic 
conditions of Scheduled Castes and 
Scheduled Tribes in the Union Territory of 
Andaman and Nicobar Islands. 

(ii) Thirty-third Report of the Committee 
on action taken by Government on the 
recommendations contained in their 
Twenty-third Report on the Ministry of 
Railways (Railway Board)—Reservations 
for, and employment of Scheduled Castes 
and Scheduled Tribes in Western Railway. 

ANNOUNCEMENT RE. GOVERNMENT 
BUSINESS FOR THE WEEK 

COMMENCING MONDAY, THE 7TH 
MARCH, 1988. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI M. M. JACOB): Sir, with 
your permission I rise to announce that 
Government Business in this House during 
the week commencing Monday, the 7th 
March, 1988; will consist of: 

1. Consideration of any item of 
Government Business carried over from 
today's Order Paper. 

2. General Discussion on Railway 
Budget for 1988-89. 
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SHRI G. SWAMINATHAN (Tamil Nadu): 
Madam Deputy Chairman, I am thankful to 
you for having given me this  opportunity to  
speak  on  the 

President's Address. My thanks tare more so 
because this is my first speech as the leader of 
the AIADMK Group and I am thankful to the 
Chairman for having recognised me and my 
Group and allowed me to speak today. 

The demise of MGR has been mentioned in 
the President's speech. I remember that our 
Prime Minister was to visit Madras on the 
21st December and our Deputy Chairman was 
to visit Madras on the 23rd and our President 
was to visit Madras on the 24th. As a party 
worker and as one who had known how much 
MGR was affectionate to the Prime Minister 
and also to the President, we made it a point 
to go to Madras on the 20th, On the 21st I was 
informed that our previous Chief Minister, Dr. 
MGR, was at the airport to receive the Prime 
Minister and some of our friends who had 
been to the airport informed me that even on 
that very day when he was there in the 
evening to receive the Prime Minister on the 
21st, he was not feeling well, and some of 
them, it appears had asked him also, if you are 
not feeling well, why did you come to receive 
the Prime Minister? Even at that time he 
informed them of his affection for the Prime 
Minister and told them that even though he 
may be a little indis posed, it is his duty to 
receive the Prime Minister when he is coming 
Over to Madras. To such an extent he was  
affectionate   and  duty-bound. 

On that day, Madam, there was     the 
unveiling  of     the  statue of     Pandit 
Jawaharlal  Nehru   at     Madras.   That was 
the statue which MGR very much wanted to be 
unveiled by the    Prime Minister,  and   he was 
so happy  that before  his  demise he saw to  it 
that the Prime     Minister came     over to 
Madras   and  unveiled   the  statue.   It was   a   
great   function      and   a  great occasion for 
both, for    him  and the Tamil  Nadu   people  
to see  and  hear the Prime Minister when he 
unveiled his grand-father's statue which     was 
placed   at  a very      prominent   place   in 



 

Madras. And we were able to notice even on the     
dais when the    Prime Minister  came     that 
MGR was    not .feeling that well and the Prime 
Minister was  asking him  to sit down  at one 
particular point. But even then he persisted and    
continued to    be    present throughout the 
function     and saw to it that the function was 
very successful. It also so happened that on that 
day    it was    very heavily    raining    in Madras 
and we were wondering if at all the function  
would     go  off well. But  we  were     happy  
when     in the evening   the   Prime   Minister   
arrived by plane, the rain stopped for nearly 2-3 
hours, almost till the function was over, and 
immediately after the function was over it again 
started raining. 

Regarding     the  unveiling     of   the statute we 
were very happy when on tha 23rd we were all  
at the  airport to receive our Vice-President 
when he came over to Madras  and we     were 
also told that. Dr. MGR    would  also be  
present  to  receive     him.   lt   was even    
announced   over    the   mike    that the Chief 
Minister will come and garland the Vice-
President when he comes over  to  Madras   and 
when  we   were all anxiously  waiting we were 
informed that the Chief Minister has not come. 
At that time itself we felt that  something   
should  be  wrong   because otherwise he would 
be the last person not to come to the airport  and  
not to receive    the Vice-President.    Next day it 
so happened that our President was to come to 
Madras and MGR was looking forward to   the 
visit    of the President to Tamil Nadu. I was 
even informed  that   before     his  departure to 
the United States for his treatment he had 
informed the hon. President— I do not know 
how far it is true— that   he  should  not  make  a 
trip  to Tamil Nadu so long as he was away from 
there  and that  as soon  as he returned back it  
should   be the first occasion for the President to 
come to the State.  I am also told    that the 
President did not make a visit to his home-State     
even     after     assuming charge of his new 
office    for nearly one or two months because  
he had 

given a word to MGR that he will not come to 
Tamil Nadu so long as MGR was away from 
there.    All the time MGR was very much 
looking forward to the visit    of    the    
President.    I know personally how much he 
was anxious that the President should be elected 
and  how  he  impressed   upon   all  of us the 
necessity    of voting    for our President and 
seeing to it that he won the election, even 
though the election of the President was a 
simpler    and easier affair at that time. All 
things were talked  about  but  he was very 
careful about the election of the President. And 
it so happened that when all arrangements were 
made by both the Government    and the    
AIADMK party to receive the President on the 
24th morning to     have  a    great    occasion on 
that day, in the morning at 6 O' clock   we were    
informed    of   the demise of our beloved Chief 
Minister on that    particular    day. And it so 
happened      that      instead      of      having a 
celebration, it became a mourning function for 
all of us   for days together and it   will be so for 
years together.    As one who has moved with 
Dr. MGR I know— and everybody else 
knows—his attitude of humanism  towards  the   
people.    He  was the one who always had 
feelings for the people.    There used to be   a 
number of visitors  to  his house;  many  
workers  and others would visit his house in the 
morning at 9   or 9.30 and he would enquire 
from everybody if they had the breakfast. You 
can imagine the number of persons visiting the  
Chief Minister's house; there will be hundreds 
everyday and he would enquire   of   everybody   
and   breakfast,   or at least coffee, would be 
served to everybody.   I may also here relate an 
incident. It   so happened  that  the  Governor   
used to give party when the Chief Iustice was 
sworn  in.    On occasions like this, people used  
to be invited  to Raj  Bhavan    and breakfast 
used to   be served because the ceremony would 
be at about 8 O'clock and that is normally the 
breakfast tirae.    So, on  one  accasion when we 
all assembled there, Dr. MGR who was also   
there, enquired of one person who was 
previously Chairman of Tamil Nadu Legislative 
Council, Dr. Cherian,     about the breakfast. 
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[Shri G.  Swaminathan] 

Mrs, Cherian   was also there and she was a   
member of the Council and later    became 
President oil probably Social Welfare Board.    
Dr.  MGR enquired  if she    had iner breakfast 
and shE replied, ''No, I do not  take   breakfast.  
I   only  take Sunch But he said, "no, you 
should not do thai and   she  must     have   the   
breakfast   and somehow he prevailed upon 
that lady    to take breakfast.   Mr Gopal 
Krishna Gandhi who is  now  President's 
Private Secretary was  then Secretary to the  
Governor  and be was arranging the breakfast 
and making ail other arrangements and was 
mov ing about.  Dr.   MGR asked him if    he 
had his breakfast.    He replied, "no, I do not  
have time  because  I   have  to make all  these  
arrangements for  the ceremony and  see  to     
the  comforts  of everybody else".    Ho said 
"no,, you should not do all this without taking 
your breakfast first' and  he   told  him to  take  
the  breakfast, He was such a person.    He had 
suffered in his younger days.    We were 
informed that in his younger days,  for days     
he could not have food and he went without 
food.      He was not able to pursue    his tudies 
because of poverty.  He could get education  
only  upto  fifth   standard    and later on he 
could not continue.      In his own 
autobiography    and    the      biographies 
written by      others,      it is     said that he was 
not able to    pursue education; he used to 
starve. And since he had experienced all this in 
his younger days, he  saw  to   it  that  
everybody  was properly fed.   That was the 
prime motivation for him.    That was one 
reason that he  introduced    nutritius  meal     
scheme. When he  was  the  Chief Minister,  I  
was associated with him for a number of years 
with regaid  to this meals scheme and    I know  
what  anxiety  he had for  the    88 lakh  school  
children   in  Tamil   Nadu   to get proper food.   
Some of us used to say that it   was not 
possible to cook food for all these children in 
the kitchens attached to schools.    I know there 
are many other States  like  Gujarat  etc,  who  
started   this scheme but ultimately they could 
not continue it.    But in Tamil Nadu this 
scheme was  introduced  tor  88  lakh  school  
children and that scheme continues.     The 
food is   cooked in the kitchens attached to the 
schools  and  is  served     to the  Children. 

You can imagine how fondly Dr. MGR made 
all these schemes work. Then; are many other 
welfare measures he had taken which had the 
appreciation and approbation of the people in 
Tamil Nadu. This nutrition programme is one 
of the most important schemes he introduced. 
After seeing the example of Tamil Nadu, many 
other States have come forward to start a 
similar scheme, and I understand, the Planning 
Commission has come forward to subsidise the 
scheme to a largo extent Then, there was a 
scheme of supplying school uniforms to the 
children going to schools. He arranged for the 
uniforms to be supplied to all the school 
children. Then there was the scheme of 
supplying free text books to all the school 
child ren in Tamil Nadu. Then there was a 
scheme of medical check-up and free supply of 
medicines to all the 88 lak" school children in 
Tamil Nadu and under this scheme, vitamines, 
iodized salt, vitamin A etc.   were supplied to 
the  school 
dhildrea. All the children were examined and 
they were also screened in regard to even  
leprosy.     He also gave  dhotis and 
sarees to thousnads of poor men and women 
in the villages. At one time, when the co-
operative sector was loaded heavily with a lot 
of dhoti's and sarees because they were not 
able to sel] the same— crores worth of stocks 
got accumulated— he saw to it that they were 
distributed to the people, to the poor people. 
Then, another welfare measure was 
introduced in the last Budget. He found that a 
number of poor people were not able to afford 
chappals and because of this they were  not  
able  to  walk  in the  hot  Sun. 
Chappals were provided to these poor people, 
specially the old among them. The scheme of 
provision of electricity to poor 
households and Government subsidising the 
same was another scherae initiated by Dr 
MGR.    I am very happy to find that inthis 
Budget the Finance Minister isproposing to 
introduce such a schemeall over India. This 
way, millions ofpeople will be benefited. 

Madam, even  though  he  initiated     anumber  
of  welfare  measures,  he ensuredthat  this  
never  affected  the  economy  ofthe  State,    
He saw   to it,  at the    sametime, that the 
economy of the State also 
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in a proper manner.   He repe-nphasised the 
point to this Minis-it they should always keep in 
mind osperity     of the people  of Tamil Nadu.   
AU the people who moved closely with him 
knew that   he was an outstanding  personality.    
His   contribution  to  the country  is general and 
to the  State    in particular  has     been  
recognised   by    the Government of India, by 
the hon.  Prime Minister, Shri Rajiv Gandhi, and 
he was awarded Bharat Ratana posthumously.   
As far  as   I  know,  he was the only  Chief 
Minister on whose demise a  holiday was 
declared  throughout     the  country.    This has 
been lecognised and appreciated by the peoplg  
of Tamil  Nadu.    Whatever    may happen in  
between,  the people  of Tamil Nadu  will   
stand  wholeheartedly  by    the Congress, 
during the  next election.   The peoplg of Tamil 
Nadu will stand by Shri Rajiv Gandhi during the 
next elections. I hope,    the    elections will take    
place as early as possible; it has been    
announced that  the  elections will take place 
within three-four months.   Enumeration and up-
dating of the voters' lists going     to    be 
undertaken.     We   hope   that   this  process 
will be completed around April and   the 
elections will take place by May or June at the 
most.   It is the desire of the people of Tamil 
Nadu that there should be early elections and we 
hope that the people of Tamil  Nadu, who have   
a great  admira-. tion for- Dr. MGR and also for 
my leader. Miss Jayalalitha, who is ably follow-
ing  in his footsteps, which has been  ap-
preciated  by the people of Tamil Nadu, will  
give    a proper verdict  and that  the Congress   
(I),   with   OUT   support,   will   he able to 
muster a great strength in Tamil Nadu. 

Madam, some of my    colleagues havespoken 
eariler on the President's Rule inTamil   Nadu.    
They  have criticised     theGovernment of 
Tndia and the hon. PrimeMinister   for  
bringing  Tamil  Nadu  underResident's Rule.   
They say that this wasdestruction  of 
democracy in Tamil Nadu,I would, here, only 
wish to refer to thereport which was sent by the 
Governor ofTamil  Nadu to the President,    lt  
is veryclear in this regard.    He has enumerated 
six  point  in his  renort  to  the  President.The 
first point was in regard to the procee-dings in 
the Tamil Nadu Assembly on 28th

January, 1988. The House met at 10.00 
A.M. and immediately thereafter, the hon. 
Speaker adjourned the House to meet again 
at 12 noon. The reason given by him 
was that he got a telephone call, that 
some five Congress (I) Members 
telephoned to him saying that they 
were resigning as Members of the Con 
gress (I) Party. The hon. Spea 
ker said that because he received a 
telephone call from the Congress (I) 
Members, he will await confirmation, to 
know whether they have really resigned 
from the Congress (I) and, therefore, he 
was adjourning the House up to 12 noon. 
Madam, 1 have been a presiding officer 
for two terms, in the Tamil Nadu legis 
lative Council and I have also attended 
many meetings of presiding officers of 
legislative bodies in India. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM (Tamil Nadu): The hon. 
Member is dealing with the proceedings of 
the House in Tamil Nadu. As per the Rules of 
Procedure it has been strictly prohibited. I 
would like to quote the rule, as under; 

"238. Rules to be observed while 
speaking: A member while speak-ing shall 
not— 

(i) refer to any matter of fact which a 
judicial decision is pending; 

(ii) make a personal charge against a 
member; 

(iii) use offensive expressions about 
the conduct or proceedings of the 
Houses or any State Legislature." 

Now he is dealing with the preroga tive of 
the Speaker. Even now he is the Speaker and 
therefore, the hon. Member has no right to 
speak about the prerogative of the Speaker. 

THE DEPUTY CHAIRMAN: Yes, please 
don't mention. 

SHRI G. SWAMINATHAN: Madam, the 
point is once a .judgement has been given, we 
have got every right to talk about the 
judgement. Now there is no House in Tamil 
Nadu. 
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SHRI M. VINCENT (Tamil Nadu): The 
Speaker is there. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: Hee is speaking about  
the proceedings  of  the  House. 

SHRl G. SWAMINATHAN: When the 
President's rule is imposed and the Governor 
has written so much to the President, all these 
things are now open for discussion. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM; The rule strictly prohibits 
this. I am not against what happened there but 
he cannot discuss the proceedings of the 
House. (Interruptions). 

THE DEPUTY CHAIRMAN: Mr. 
Swaminathan, I will request you to refrain 
from making such references as far as 
possible. 

SHRl G- SWAMINATHAN: The Speaker 
has the right to adjourn the House but he has 
to do it under the rules. He cannot suo motu 
take action. 

SHRl M. VINCENT: You have no right to 
say that. 

SHRI G. SWAMINATHAN; He can do it 
within the rules framed by the House, wi^in 
the ambit of the conventions. For this purpose 
I will quote from the Practice and Procedure 
in Parliament by K aul and Shakdher, which 
says... 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: It is the responsibility of 
the Speaker to take action and then it is for the 
House concerned to see whether the action is 
right or not. It is not for you and me to discuss 
the matter here. 

SHRl G. SWAMINATHAN; i would bring 
to your notice as to what1 has been said by the 
authority, Kaul and Shakdher. On page 807 it 
is said: Normally the Speaker works within 
the powers given to him by the House and 
takes care to see that there is no 

deviation from the estab] dure.THE    
DEPUTY   CHAIRMAN: Swaminathan, 
We will have a di sion On the    
Proclamation    regain^" Tamil Nadu.    At 
that    time, if    you want, you may do so   
but not at this stage. 

SHRI G. SWAMINATHAN: Even then 
the same question will arise. The hon. 
Member will say the same thing that we 
cannot talk. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: The remedy is not 
available here. That is available only in that 
House. 

SHRI G. SWAMINATHAN: I am not 
questioning imposition of the President's 
rule, but I have every right to say what is 
wrong, not according to me but accor-ing to 
the Governor of Tamil Nadu. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: If you speak that about 
the Speaker in Tamil Nadu, I will •speak 
about Speakers in other States. 
(Interruptions). 

SHRI G. SWAMINATHAN: Madam, this 
was allowed when my erstwhile colleague, 
Shri Vincent, spoke here. He spoke 
everything that happened in Tamil Nadu. In 
Lok Sabha also th?-same thing was allowed. 

THE DEPUTY CHAIRMAN; You reserve 
your remarks for the discussion that is 
coming, on Tamil Nadu. 

SHRI G. SWAMINATHAN: Madam, 
this has already been allowed in Lok 
Sabha. The Governor has clearly stated 
that it was improper on the part of 
the Speaker to have adjourned the House 
at 10.00 hrs. That is what the Governor 
says. I am not saying that.  

SHRI M.   VINCENT:  He cannot say 
it htre.' 

SHRI G. SWAMINATHAN: Tht 
Speaker has no right to adjourn the 
House. ilnterruptions). He says 
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that somebody has phoned him and therefore, 
he has to verify. So, he adjourns the House 
up to 12.00 hrs. 

SHRI   ALADI   ARUNA  alias V. 
ARUNACHALAM:     Madam,  you      are 

flpTning the floodgate. Then I will speak 
about the Speakers of other States. 

SHRI G. SAWMINATHAN: It was totally 
wrong on the part of the Speaker to adjourn 
the House. That was one of the 
considerations that weighted with the 
Governor in asking the President to have 
President's rule there. 

Again at 12 o'clock, this wonderful 
Speaker of the Tamil Nadu Assembly says: 
"There are about six Ministers belonging to 
the other group'' (i.e. my group of AI-
ADMK) "and I am taking action against 
them". And he removed them as Members of 
the Assembly. On what ground? On the 
ground that these people had worked 
against... 

THE DEPUTV- CHAIRMAN: Mr. 
Swaminathan, you can raise this matter when 
you speak at the time of discussing the  
Presidential proclamation. 

SHRI G. SWAMINATHAN: No Madam, it is 
an important matter for me. What he says is, it 
violates the Anti-Defection Act. But the hon. 
Speaker -never asked the opinion of these 
people. According to rules of natural justice, 
the F^rty has to be given a chance to explain. 
What has happened here? The erstwhile AI-
ADMK Party gave a notice to most of us—
five of us, including me— saying that we 
have violated the whip. They forget that the 
Whip was not there. But that i? a different 
matter. Anyway, he issued a letter to the 
Chairman and asked him that u.nder the 
Disqualification Act action should be taken 
against five of us here. But ultimately what 
your Secretariat has done, what the Chairman 
has done is that he has issued a notice ask-me. 
amonir others, "what is your opinion about 
that matter?". And I have to inform the 
Chairman whether what I have done is right 
or Wrong. So 1 should be given an 
opportunity, a chance to  explain.   Then  after  
giving      me      a 

chance, you have to take a decision. No judge 
takes a decision without giving an 
opportrunity to the other party to state his 
opinion. But here is a Speaker who, without 
giving any chance to anybody, removes those 
people, disqualifies those people, 

THE DEPUTY CHAIRMAN; Your time 
is up. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: For the information of 
the House, an opportunity was given to the 
Ministers. 

SHRI G. SWAMINATHAN: Madam, I 
would like to inform you that the action taken 
by the Speaker on that particular day was 
responsbile for the President's rule. Nobody 
else is responsible for this. He himslef is 
responsible for this. And what was done by 
the members belonging to Shri Aladi Aruna's 
group of AIADMK Party—the violence 
inside the House—has been responsbile for 
all this. 1 fully agree with the imposition of 
President's rule in Tamil Nadu. The kind of 
vote that they got—they got about 98 persons 
voting for them—is violative of any rules of 
justice that have to be followed by any 
Speaker. I do not want to go further into it. I 
have got a long list of actions done by this 
Speaker, but, I do not want of narrate them, 
includ. ing the one of releasing peonle who 
had been jailed by the Madras High Court. 
One day he comes and says: "I am the 
authority, I am a democrat. Now I am 
releasing these two people who have been 
sentenced by the High Court''. All this he has 
done. But that is a different mat ter   
altogether. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: With you blessing, of 
course. 

SHRI G. SWAMINATHAN: I fully agree 
with the view that has b;en taken by 
Government of India and nobody car; do 
anything else in Tamil Nadu in this kind of 
situation. I fully support the measures taken 
by the Government and give my full 
cooperation to the Government in this matter. 
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(Shri G. Swaminathan) 

Finally, I want to talk about one thing more—
the Cauvery  water dispute.  Much has been 
talked     here.   I belong to    a particular  
district—Tanjavur—which     has been 
severely affected by lack of Cauvery water   
which   have   been   impounded   by 
Karnataka   against   the   1924  Agreement. 
About 14 years have gone by. The Agree, ment 
has not been renewed and the Karnataka 
Government has constructed many dams in 
Karnataka without getting permission from 
Government  of  India.      This year  on  about  
3i     lakh  acres  of  land, paddy could not be 
cultivated. There has been a  great hardship 
and hundreds    of Crores worth of rice has 
been lost by the peasants   and  agricultural  
labourers      of this district.    When MGR was 
alive, the Government of Tamil Nadu had 
requested Government of India to have a tribu-
nal to see that the Cauvery water dispute is 
settled.   It is  now an inter-State river water 
dispute  and it is  incumbent    upon 
Government of India   to see that  a tribunal is 
appointed and a settlement made. Now I would 
plead with the Government, especially  now 
because  President's     rule is there and the 
Governor is there, to take the initiative in this 
matter, talk with the Karnataka  Government,   
have  a  tribunal and settle this matter as early 
as possible, so  that this   long-pending  dispute   
of   14 years  is  settled  to  the  benefit of 
Tamil Nadu. 

Thank you, Madam, for having given me 
this pleasant opportunity to speak on the  
President's Address. 
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DR. NAGEN SAIKIA (Assam): Madam 
Deputy Chairman, I am thankful to you for 
allowing me to speak on the President's 
Address but at the same time, I hope you 
would give me the opportunity to complete 
my points. 

THE DEPUTY CHAIRMAN: Within your 
time limit. 

DR. NAGEN SAIKIA: For the last 
few days, I have been listening to the 
speeches made by the hon. Members of 
both   sides. I      also join the      Mo- 
tion      of      Thanks       to     the       hon. 

dishonesty in public life. The lofty ideals of 
democracy, secularism and socialism have lost 
their meanings and they are now some lifeless 
words of the dictionary to, be quoted 
frequently to cover up the ugly faces and 
misdeeds. Never did the history of our country 
experience such a state of affairs before. 

The economic condition of the people is 
beyond imagination today. The inflation has 
come up to such a point that the rupee has 
already lost its buying capacity and crores of 
people are living under starvation level in the 
country. 

The Government is not aware that it is 
sitting on the volcano of hunger and anger of 
the people. It should take the lesson from 
history. Otherwise, it will have to pay very 
badly in no time. Should we remind the fate 
of the half a million privileged people of 
France at the hands of the twenty five million 
starvation people of the country during the 
time of the great French Revolution? 

This Government does not care to eat 
back its own words and to betray peo 
ple, In August, 1985, the historic Assam 
Accord was signed. But till today the 
Government has not come sincerely for 
ward to implement fully even a single 
clause. It is still kept in the cupboard of 
the Government. Even this Government- 
is insincere, so much so that IMDT 
Act, till today, has neither been repealed 
nor amended. This attitude of the Gov 
ernment is inviting fresh agiation in 
Assam. The All Assam Students' Union 
has started its agitational programme. 
Tomorrow lakhs of people will come out 
to the ts and they would not hesitate 
to 'Vir lives for the cause ofThe oil  blockade  
pro-nts is the first signal me against the Cen- 
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Government speaks in a way and acts in 
another way. Much has been said about the 
protection of forests and prevention of 
pollution of water. But what about the open 
cast mining projects run with the help of 
some private companies by the Coal 
Authority of India in Margherita by which 
green hill after green hill is being destroyed 
and the water anj the soil are polluted? The 
Government proclaims its National Water 
Policy with big words. But what about the 
Brahmaputra Board set up eight years ago to 
control the Brahmaputra and to produce big 
hydel power? On the other hand the 
Government's assistance to the flood-hit State 
of Assam is like a drop of water in the ocean 
of sands, Should we thank the Government 
for all these failures? 

Foreign policy of the Government 
should also be made more straight and 
clear.   Our  relations  with USSR are 
admirable but our involvement in Sri Lanka 
and our failure to built up cordial relations 
with China need review once-more. 

With these words I conclude that the 
functioning of the Government in the past 
few years is far behind the satisfaction of the 
country. 
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SHRI M. A. BABY (Kerala): Madam, it is 
already 1.30. 

THE DEPUTY CHAIRMAN: You start 
now  and  then  you  can     continue. 

SHRI M. A. BABY: Madam Deputy 
Chairman, I would like to start by saying that 
it would have been better if our hon. Prime 
Minister had been present here to listen to at 
least the last leg of the discussion in this 
august House. 

I 'am aware of his preoccupations with 
many, important responsibilities, still it 
would have been better if ne had come, as the 
Hon. Prime Minister is supposed to reply to 
our discussion today in the evening. 

Is it sufficient, Madam, to begin with? I  
can  continue  in  the  afternoon. 

THE DEPUTY CHAIRMAN: lt seems 
you are hungry. 

SHRI  M.  A. BABY;  No, not at all. 

THE DEPUTY CHAIRMAN: Now the 
House stands adjourned for lunch and will 
meet again at 2.30 p.m. 

The   House   then      adjourned for   lunch  at  
thirty-one  minutes past  one  of  the  clock. 

The House reassembled after lunch at 
thirty-two minutes past two of the clock, The 
Vice-Chairman (Shri H. Hanumanthappa) in 
the Chair. 

SHRI M. A BABY: Sir, I had begun my 
speech by mentioning that it would have been 
better if our hon. Prime Minister had been 
present here so that he could give a reply to 
the points raised by us, 'after at least listening 
to the last leg of the discussions here. Now 
t'ne Prime Minister would be coming here 
after giving a reply in the other House and I 
do not know whether he would be in a 
position to take into account the discussoins 
that are going on here. 

Sir, I rise to oppose this motion precisely 
because this Government has been showing its 
efficiency only in indulging in gross 
corruption. Tnis Government has been 
displaying its efficiency only in destroying 
democratic values in our country. 1 rise to 
oppose this motion because this Government 
has been showing efficiency only in increasing 
poverty in our country, only in making our 
country a place where there is the highest 
number of unemployed wandering on the 
streets and in the villages. This Government 
has, indeed, been successful in making this 
country with the highest number if illiterates in 
the world. I do not want to go into details 
because all these things are well-known. But in 
the President's Address, there is not a single 
mention about how this Government is going 
to restructure its own policies so that these 
challenges can be met. There is no mention in 
the Address about any significant. policy 
changes. The very same old policies are being 
continued, whicii resulted in these various 
problems; unemployment, poverty, misery, 
hunger, disease, illiteracy and so on. It is due 
to this reason that we strongiy register our 
disagreement with the contents of the 
President's Address. We have gone through the 
speech many times but we have failed to see 
any mention about corruption in the Whole 
text of the speech. There is no mention about 
meeting one of the gravest challenges which 
our country is facing today. I do-not know 
whether the word 'corruption' has become 
unparlia-mentary^Sometime back, for a brief 
period, the word 'President' was unparlia-
mentary. Now I do not know whether the 
ruling party has decided that even the word 
'corruption' should not be mentioned. 

Sir, today, the situation in the country is 
alarming. Corruption has been nationalised. 
Corruption has been nationalised by the 
ruling party at the Centre. We have been 
demanding nationalisation of many 
industries. But you have nationalised 
corruption and you have failed to checlv it. 
What is more, you yourself are indulging in 
corruption. Never before in the history of the 
country has the topmost leadership of the 
country been accused   of  indulging  in   
corrupt  practices. 
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We may think of purifying the Ganga. But if 
the Gangotri itself is polluted, how will it be 
possible? If you have to fight corruption, I do 
not think, with the present Prime Minister at 
the helm of affairs with the Congress (I) at the 
helm of affairs, any meaningful fight, can be 
put up against corruption. That is why we 
raised the demand that this Government 
should resign. Corruption, as has been noted 
by many, as has been metion-ed by some of 
my estimated colleagues earlier, has become a 
way of life. I need not have to elaborate on 
this. Corruption has many dimensions. Certain 
areas were considered to be free of corrupt 
practices; for example, thei defence services. 
To-' day, very solid evidence has been 
brought in to drive home the point that even in 
they defence services; corruption, rampant 
corruption, has been continuing. This is a very 
aiarming, distressing and dangerous situation. 
This is what precisely affects the morale of 
the people of our country; in particular, the 
armed forces.   This is one  side. 

What is happening on the other side? 
Corruption in each, 'and every deajling is 
well-established. In addition to this, 
corruption is being practised in politics as 
will. Democratic values are not being 
followed. We have enacted the anti-defection 
legislation. But the ruling party at the Centre 
is violating it. What happened in Meghalaya? 
In the February 2 elections, the ruling party at 
the Centre got only 22 seats out of the 59 
results declared. The Hill People's Union got 
19 seals. Nobody secured a majority. The 
Congress (I) secured only 32 per cent of 
votes. At a meeting held on the 6th the 
regional parties announced that they are 
forming an alliance and they staked their 
claim for for forming the Government. The 
Governor did not pay any heed to this 
genuine, democratic, demand of the regional 
parties who constituted a majority ii the 
Maghalaya Assembly. Instead ol that, the 
leader of the Congress (I) was invited to form 
the Government who could command only 
one more support from a defector from the 
Hill Peo- 

ple's Union. He was allowed to form the 
Government without verifying the support of 
Congress (I). Then the Chief Minister had 
ample time to lure away people, so entice 
away people. Since these things are known to 
the people, I would not like to go into details, 
but out of 'the 19 members of the Hili People's 
Union less than one-thirds defected. They are 
liable to be disqualified as per the Anti-
defection Act. Are you invoking the provision 
of 'the Act? The leaders have given it in 
writing to the Speaker. This was done at the 
time of the election of the Speaker and also at 
the time of the 'No Confidence Motion'. These 
members were given whip on both the 
occasions. Less than one-third members of the 
Hili People's Union that whip but they are not 
disqualified. Instead they have been made 
ministers. This is how the ruling party is 
upholding the democratic values. I do not 
want to say what happened in Tripura, but 1 
want to reiterate one point, the most 
dangerous practice of involving army in 
political activities with ulterior motives of the 
ruling party at the Centre. This is the most 
dangerous thing. My friends on the other side 
'also should take, note of these things. Why? 
If you stapt involving army in political 
activities, army will demand its share in 
politics later'on. We are experiencing this in 
our sub-continent. Many countries 
surroundi.i^ India have had this gruesome 
experience of involving military in politics. 
On democratic foundation could withstar this 
pressure all along and each one of us can 
congratulate oneself and others for preserving 
the democratic foundation all along, but that 
is being threatened today. If army was to be 
deployed in Tripura, why was this army not 
deployed three-four weeks earlier, why only 
three days before the election? If the Central 
Government could wait dill that day, heavens 
would not have fallen had they waited for 
another three-four days till the elections were 
over. So, the political dividend that the ruling 
party at the Centre gets out of deploying army 
at the fag end of elections is itself violation of 
conventions and practices in a democracy. It  
has  been     mentioned     here  that  the 
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whole administrative machinery should not 
be touched once the electionn process Starts. 
This is one thing. Secondly; combing 
operations were started in many place by 
paramilitary forces. Ordinary people were 
threatened that if they are going to stand 
with the red flag, their lives would not be 
protected from the attacks of TNV. This is 
how they were threatened. Along with other 
Members of Parliament I had also the same 
pet sonal experience of 

SHRl DHARANIDHAR BASUMA-
TARI (Assam): May I inform you, it is the 
Chief Minister of Tripura who invited  the  
army? I  was  there. 

SHRI M.A. BABY; This is absolutely 
wrong. The Chief Minister never invited and 
I would like to touch this point also Thank 
you for mentioning this aspect Apart from 
everything, the proposal of the Sarkaria 
Commission has been violated. If army is to 
be deployed, State Gov ernment should be 
consulted. That was not  being pursued  in  
this  particular in 

GLoming to, appointment of Governors, 
the office of the Governors is being belit 
tled/ by the ruling party at the Centre, as 
appointment of some ordinary people 
 binary officer is being done. I remember 
slaving read some literature of the Consti 
tuent Assembly on this point. When this 
point was being mooted out, apprehen 
sions were mentioned whether the office 
of the Governor would be reduced to that 
of an agent of the Centre. At that time 
the leaders of our country, the leaders 
who drafted the Constitution, including 
Pandit Jawaharlal Nehru, promised to 
the Constituent Assembly that they 
were      thinking     of finding        out 

eminent      personalities free from 
political controversy, to be appointed as 
Governors. An assurance to that effect was 
given in the Constituent Assembly. But what 
is being practised today? I do not want to go 
into detiils. Recently, new Governors have 
been appointed. Even the minimum courtesy 
of informing the Chief Ministers in time was 
not observed. Only a few hours before the 
formal order of appointment was signed, 
they were just tclephonically informed. 
There was no    consultation.    These are 

certain aspects which should disturb 
everybody, which should disturb those who 
cheris'n democratic Values to be sustained in 
our country. It is the ruling party at the Centre 
which is just giving scant respect to whatever 
liltle remains of democratic values in our 
society today. In the Presidential Address, 
there is mention about defending democracy, 
freedom and all that. Where is democracy 
defended? The question of safe guarding the 
integrity of our country is being mentioned. 
What are you doing at the Centre- What is the 
ruling party at the Centre doing in our 
country? You are having an alliance with 
TUJS in Tripura, which is an overground 
organisation of TNV, an anti-national terrorist 
organisation. With all manipulation, you 
could manage to get a little more than 47 per 
cent Of votes, whereas the Left Front got 3 
per cent more than what the alliance got. Do 
you know what resolution was passed by 
TUJS on 27th February? On 27th February, 
TUJS, an alliance partner of Congress (I) in 
Tripura, adopted a resolution demanding 
discus-sions with the TNV to sort out the 
problems. Now things are coming out. On the 
one hand, you speak 'about defend-the 
national unity and integrity of our country, on 
the other hand you enter into an alliance with 
a party like TUJS which is an overground 
organisation of anti-nitional terrorists 
'organisation, TNV, which operates from a 
foreign soil, if you are doing this in Tripura, 
one can very well see how the whole situation 
in Punjab has been vitiated. Jn this House, we 
have had many discussions. Who brought 
Bhindranwale into the picture? Who had 
justified Bhindranwale as just a religious 
leader? We would like to ask that, because 
people belonging to all political parties are 
beinp killed—seven, nine, ten like that. 
Numbers do not have any meaning in 
reflecting the sorrow and grief that is beinc 
experience  in the State of Punjab. Who creat-
ed this situation? Just to dislodge the Akali 
Dal from the political scene of Punjab, the 
Congress (I) at the Centre Wanted to defeat 
the Akali Dal, they wanted  to prop  up  an  
alternative    force 
in Punjab, SQ that with that division, the 
Congress  (I) could come to acquire the 
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leadership  in  Punjab.   I     would  like  to 
strike a note of caution: the same type of dirty 
game is being practised by the Congress  (I) in 
Tamil  Nadu  also.  With all sincerity and 
earnestness, I would like to request the Central 
Government, kindly do lot convert Tamil Nadu 
into another Punjab.  So the way  in  which the 
Congress   (I) at Centre has been  behaving all 
these years force me to say that with the 
Congress  (I) at the foelms    of affairs, 
democracy cannot be defended in our country, 
national integrity cannot be defended   in   our   
country,   the   rights  of the people  cannot  be  
defended     in  our country. In  my home State    
of Kerala, you   have   been   sustaining   
alliance   with all types of rabid caste, 
communal forces. Can anyone from the other 
side, those who are speaking about national 
unity and com. munal harmony, secularism 
being preserved and all that, dispute tbis? You 
have been sustaining   an   alliance   of     
casteist   and communal     forces   in      Kerala      
today. Against  whom?  Against  the  most  
progressive   democratic     left  element.      
You started   this   dangerous   game,   not  
today, but you  started  it  in  the  year  1958-
59. When for the first time in the experience of 
our country in the year 1957 a communist 
government was Wed to office in Kerala,  all  
the  reactionary forces  within the country and 
outside ganged up against that  Government.  
Congress   (I) established  an   alliance  with  
all     casteist,  communal   forces'  and   started   
t'ne   so-called liberation  struggle.   It is  
interesting      to note that some of the leaders 
of the socalled liberation struggle la)ter on 
admitted  that even  American  dollars were  ac-
cepted  in  that  so-called   liberation  struggle   
against   the   communist   Government of  
Keraia.  The  dangeroous     game  that started   
practising   in   Kerala,   implemented  in  
Kerala in the year  1959, you  are trying  to  
extend   to  other  areas  Of  our country today 
as your hold is being corroded  in  different 
parts  of our country. 

Later on you dismissed the NTR Government 
which enjoyed maiority. In Tamil Nadu also 
you played that game, dismissing one party 'and 
later on allying   with   with   them   to   get   
oower.     In 

Jammu and Kashmir you dismissed the elected 
Government of Mr. Farooq Abdullah and 
divided that party propped up another faction 
'and put another person in the Chief Minister's 
seat. Later on, you struck a deal with Mr. 
Farooq Abdullah, and as a junior partner to Mr. 
Farooq Abdullah now you have come back to 
power. What is the simple logic of all this? 
Even in a small portion of our country you 
cannot teleate any other political force coming 
into office. You do not hold panchayat elections 
of the municipal elections. 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT  
(SHRI RAJESH PILOT):  May I 
intervend for a minute? Ag far as the coalition 
agreement with the National Conference is 
concerned, it is only when the basic principles 
were agreed upon by both the parties, or 
national integration and unity of the country, 
when that party agreed—Members of that 
party are available, and you can ask, them—
then/ only  we   agreed,   not   without   that 

SHRI GHULAM RASOOL     MATTOO 
(Jammu  and  Kashmir):   It  was only on the 
basis of identity of toughts that    th' Congress   
Party  and   the    National   Con-ference have 
joined hands. 

SHRI  RAJESH   PILOT:      Identity  of 
cause in the national interest. 

SHRI     V.  GOPALSAMY        (Oral 
Nadu): You have achieved your purpose. 

SHRI NIRMAL CHATTERJEE: (West 
Bengal); Yon are perfectly right. But was that 
so when you entered into an agreement  with  
Mr.   G.   M.   Shah   also? 

SHRI   GHULAM   RASOOL  MATTO; 
Leave that alone. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: Earlier you did not have 
policy of unity and integrity? You answer to 
the House, whether you had a policy of unity 
and integreity earlier or you have it onlv after 
entering into the alliance 
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THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Both of you are 
speaking. 

- SHRI ALADI ARUNA alias V. 
ARUNACHALAM: Let him explain to the 
House,   (Interruptions)    

SHRI  GHULAM   RASOOL  MATTO: 
Please try to understand. You should not mix  
expediency  with  basic  principles. 

THE   VICE-CHAIRMAN (SHRI   H. 
HANUMANTHAPPA): Subsequently 
you can melee use of your chance.  (In 
terruptions) 

SHRI GHULAM RASOOL MATTO: I 
again say. Try to understand the difference 
between expediency and basic principles. 

SHRI NIRMAL CHATTERIEE; You 
forget that Mr. Farooq's father most of the 
time spent his life in jail under independent 
India.   (Interruptions) 

SHRI GHULAM RASOOL MATTO; Our 
basic principles will not change. 

SHRI DIPEN GHOSH (West Bengal): 
Where had the basic principles gone at that 
time? 

SHRI V. GOPALSAMY: What happened 
to the basic principles of Mr. Sheik Abdullah? 
You have compromised your position. 

SHRI M. A. BABY; The simple point is 
that lust for power, lust for remaining in 
power, whether it is at the Centre or in a local 
panchayat or a co-operative society, has gone 
into the head of Con-ress (I) in such a manner 
that no other political force is being tolerated 
it gets elected to a panchayat or to a munici-
pality or to a small State. This is the fact 
which we have been experiencing all along in 
our country. This itself proves that it in 
Congress (I) ruling at the Centre which is 
murdering the democratic values in our 
country, .nut this august House should take 
note of this  fact. 

Now, Sir, I would like to mention, 
something about unemployment. Already 
many erudite colleagues of mine have 
mentioned about this aspect. Recently on 28th 
of February, a report of the Asian Regional 
Team on Employment Promotion, an organ of 
the International Labour Organisation came 
out. It says that in the year 2000 A.D. there 
would be more than 15 crore unemployed in 
our country. This is the study of the organ of 
the ILO. So, when the President speaks on 
behalf of the Government about the new 
employment generation programmes and all 
that, we have before us the result of a study of 
a very efficient team, who not only went into 
the details of the unemployment situation in 
our country, but in many other Asian countries 
also. It is very interesting to note that this 
Study has mentioned what China could 
achieve in this regard from 1974 to 1984. 
During the last ten years 460 lakh (46 million) 
jobs could be created in the People's Republic 
of China. This means generation of 
employment to this extent is not something 
impossible But here what has happened in our 
counlry? Even according to this study the 
quantum of unemployment in our country is 
going to increase. I do not want to go into the 
remifications of this, how this is going to 
increase the crime rate in our country, how 
this chronic unemployment is going to drive 
innocent girls into anti-sooial activities. I am 
not going into the poignant effects and 
ramifications of all this but this proves that 
this Government has been failing and this 
Government is going to fail if the same 
policies are going to be pursued in future. In 
this connection I would like to mention that 
many State Governments are coming forward 
with imaginative programmes, such as food 
for work and so on. 1 would like to know what 
is going to be the response of the Central 
Government in this regard. It foodgrains can 
be procured properly and if according to the 
percentage of population in each State-, the 
foodgrains can be given as loan to be kept as a 
capital for employment generation 
programmes like village roads, small bridges 
and things like that the construction work can 
be started and this will gve new employment 
opportunities.   At the same  efforts to 
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eradicate illiteracy should be taken up on a 
war footing, because we will be reaching the 
21st century with the highest number of 
illiterates in our country. This is a national 
shame and this is going to be a national shame 
also. If you want to do away with that, we will 
have to have imaginative programmes We 
have people with degrees not having any 
employment. On the other hand you have 
crores and crores of illiterate people in our 
country. Why can't we have an imaginative 
programme to bring in this human resource of 
educated people who can teach the illiterates 
at least to rea J and write? This itself can be a 
good job. The question is that there should be 
an imaginative approach towards this problem 
and there should be sufficient efforts to 
earmark the material resources for such 
programmes. But what unfortunately the 
Government engages in is not to take up 
meaningful, imaginative and constructive 
programmes. The Government, as I 
mentioned already, is only efficient in 
engaging in corruption. The Government is 
efficient only in concealing corruption and in 
protecting the corrupt people, those who are 
too friendly with those who are controlling the 
helm of affairs, those who are having a free 
hand in taking away the valuable resources 
from our country and depositing them in 
foreign banks and will not disclose the details 
of such things. This is the type of Government 
which shows its efficiency only in engaging in 
3.00 P.M. corrupt activities only in destroying 
democracy—only in increasing poverty. This 
Government does not have any ear to hear the 
pangs of the people of our country. That is 
why we raised a demand that this Government 
has no right to continue in power. This 
Government has lost its mandate and the only 
correct thing for this Government would be to 
tender its resignation and go in for fresh 
elections. With this demand T conclude. 

SHRI KAPIL VERMA (Uttar Pradesh): 
Mr. Vice-Chairman. Sir. I strongly support 
Mr. Kulkami's Motion of Thanks ion the 
President's Address. T congratulate  the   
Government   headed  by 

Mr. Rajiv Gandhi for its achievement at home 
and for its foreign policy which have received 
support of all progressive sections of the 
people in our country. I will not cover the 
familiar ground. I would not repeat what my 
able colleagues in my party have said. I will 
concentrats on two points about our foreign 
policy. 

I welcome the efforts made by our Prime 
Minister to solve the Afghan problem and the 
initiative taken by him in approaching the 
Pakistan's President and supporting Mr. 
Gorbachev's efforts and his announcement that 
the Soviet troops would be withdrawn from 
Afghanistan. Our Prime Minister telephoned 
the Pakistan President to come here for discus-
sions. But he declined to come here. Hr comes 
for cricket matches. He will not come for such 
an important issue. Instead he suggested that 
our emissary should be sent and a date was 
fixed for the visit of our Foreign Secretary to 
Pakistan on lst March but later on we heard 
from them that they have no time and their 
Foreign Secretary, Mr. Noorani had to go to 
Geneva. But they could have come here 
tomorrow and readjusted the visit. It only 
show? that Pakistan is not interested in any 
settlement of the Afghan probem. They do not 
want India to plan the role in it, though 
Pakistan's masters— the United States—and 
the Soviet Union are appreciative of our role. 
They want us to play a role in this region—
whether Pakistan likes it or not. We are a major 
power in this region at least. I venture to say 
that Pakistan ha-; a vested interest. :n my 
opinion, and they want that the Afghan 
dialogue should continue because this is a 
question of bread and butter for them. So long 
as this problem of Afghanistan continues they 
will continue to get money and armaments. The 
money will go to their pockets .They are 
getting $ 4.02 billion aid from America in the 
form of armaments and most-sophisticated 
weapons and they are going to use these 
weapons against Tndia. They have •turned 
Pakistan into a huge base for America. It suits 
America and it fits into their global strategy. 
They want to help Pakistan and that is why 
despite violation of their own  laws  and 
knowing  as they 
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do very well that Pakistan through clandestine 
means has acquired the power, ability and 
capability to make a bomb, they are giving ail 
kinds of aid. Sir, as a private citizen of India, 
as a private Member sitting on this Bench I 
feel that a time has now come for India to 
review its options on the question of bomb. 
The time h:^ come again and .as I have ex-
pressed many a time we should make a bomb 
because in this world nobody respects the 
weak. We may telk of principles but we have 
to give a proper reply Pakistan is preparing all 
the way. Look at Siachin and other places. I 
have no tme to dwell on these things. But 
Pakistan is trying to influence other countries 
with whom we have cordial relations. 

Sir, with your permission, I will read a 
news item dated 28th February from Dhaka 
and this news item is by DPA, a German 
agency and not by any Indian agency.   I 
quote:— 

"Bangladesh, the world's second largest 
Muslim nation, will declare Islam the 
country's state religion in the fhst major 
step to Islamisation, religi-ouis afairs 
ministry source said. 

On Friday the President, Gen. H. M. 
Ershad, announced at an Islamic 
congregation that he had received en-
thusiastic response te his proposal to m.iks  
Islam the state religion." 

Sir, this has been published in all the 
newspapers. We have nothing but goodwill 
for the people of Bangladesh. We do not want 
to interefere in their internal affairs. This is 
not our intention at all. In fact, the people of 
Bangladesh have played a big role when it 
was part of India in the freedom struggle of 
India an ! when in 1971 they rose against 
Pakistan, we considered it an extension of our 
own freedom struggle in the sense that they 
were fighting for seculjiri^imi and President 
Mujibur Rehman laid the foundation of a 
secular State, a modern State and we 
appreciated it and we are all for it. If this 
news item is true I will only say this is very 
unfortunate. 2007 RS—8 

Elections are gow.' to take place tomor-ro.v. 
Probably, they have an eye on elections and 
since the Opposition is very active they are 
trying to get votes on this basis. We hope she 
people of Bangladesh, will assert themselves 
and will see to it that the modernisation in 
which we are interes;ed take place. I have 
already said that we are not interested in their 
internal affairs. They can have any kind of 
Constitution. They can have any kind of thing 
they want. But we are affected to the extent 
that a friendly country, a neig-bouring 
country, if it becomes theocratic, the 
formation of theocratic State does, not help 
world peace. To that extent, we are interested. 
And second point is, what is going to happen 
to their minorities who are 15 per cent? That 
affects us. I wil! not go into the details for 
obvious reasons which the House will 
understand. But I will only express Hie hope 
that this does not happen and President 
Ershad's plan to declare Bangladesh a 
theocratic State-is defeated. I have not an eye 
on election. I am not talking about elections. 
But I hope the peopl; of Bangladesh will 
realise this because they have a different 
culture-. They have a culture which is more 
akin to ours than to Pakistan's. 

Now, I will refer to     Sri Lanka.     The 
IPKF  is  playing  a  heroic  role  and it  is very       
clear     that the LTTE has spread a   false   
news.   The   LTTE  said   that  the IPKF is  
prepared   for  unilateral  ceasefire or that WE  
are going to stop our operation.     If  they   are   
interested  in   unconditional   negotiations,   
then      they      should immediately announce 
that they  will  not use arms and that accept the 
Agreement. Then as our Prtm-j Minister has    
already said,   the   doors   for   negotiations   
are   always   open   through   democratic   
process. I wil] not take much time of the 
House. Before taking my seat   I refer to my 
own community of journalists, to my own pro-
fession   to   which   I   stil!   bejang.   I   am 
still   a   working  journalist.       I   welcome 
wholeheartedly   the   announcement   made 
about  the  pension   scheme.  The  Govern-
ment  has   promised   that   it  will   take  ap-
propriate   steps,  to   introduce   the   pension 
scheme   and   I   congratulate      particularly 
the  Prime  Minister,  the  Finance  Minister 
and the Labour Minister and  I hope,    a 
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IShri  M. A.  Baby ]      
Committee  of Actuaries  will  immediately be 
appointed and tHat Committee will go into this 
problem and within a month   it will submit its 
report. A Bill will be introduced   within  this   
Session  and  I  hope all sections of this House 
will support this measure   because   it   is   a   
social   security measure. 1 will also voice the 
concern of the journalist community. They will  
support  this  measure  because  it  is  a   social 
security   measure.   I   will   also   voice   the 
concern of the journalists of India about the 
delay in the submission of the report of   the   
Wage   Board   which   was   formed after   a   
lot  of   agitation.   The   work  has not  been  
completed  yet.   1  demand  that it should be 
completed within two months and  there  should  
be no  more  delay  and there  should be  no  
more extensions.  But it must finish the work 
within two months. The  poinl  I  am  trying  to  
make  is this. In anticipation of the Wage Board 
award, the employers are trying to bifurcate 
their establishments.     They  are trying to emp-
loy people  on  contract  basis and  are resorting  
to  other  malpractices  in  order  to deprive   us  
of  our   due  benefits that   are coming   to   us   
from   the   Wage     Board. These  things   must   
be  discouraged      and the   Government   must   
take      immediate steps to see that such things 
do not happen   The trend, I am  afraid, is not 
good. I   hope   the   proprietors   will   see   
reason. The   Working   Conditions   Act     
must   be amended   so   that   the   working  
conditions of  journalists   are   improved.   
They     are being put to all kinds of difficulties 
at the moment.   These   difficulties   must   be   
removed.   Part-time     correspondents      have 
also   got   their   own   problems.   There   are 
excesses  on  journalists  all  over the country   
about   which   we   read   in   newspapers 
everyday.   These   must   be   cheked.   An-
other  thing   and   the   last  thing,  I  would 
like to point out is that other workers are paid   
gratuity  after  five  years  of service, but 
journalists are paid gratuity only after ten  years  
of service.   I want the Government,     
particularly       the     hon.     Labour Minister,   
to  take  note  of  this  and  make the necesary 
amendments in the Working Journalists  Act. 

Sir, once again I support the Motion of  
Thanks and I thank you for giving me so 
much time. 

. 

SHRI    ALADI       ARUNA    alias    
ARUNACHALAM   (Tamil  Nadu:   Mr. 
Vice-Chairman,    Sir, at the    outset; I 
thank the President for paying tribu 
tes to our beloved   leader late Dr. M. 
G.R., jn his Address: This is the first 
Address of Thiru R. Venkataraman' as 
the President,     to  Parliament.      The 
President's     Address to     Parliament 
every year is  a Constitutional obliga 
tion.     It is a traditional way of brief 
ing  Parliament     not  only  about  the 
achievements of the Government in the 
past but also about its proposals, sc 
hemes   and  other    policies    and pro- - 
grammes for the future.      If one goes 
through  the      entire   Address   of  the 
President, one comes to the conclusion 
that  the  Government is   only  making 
customary    exercises  in  the   spheres    of 
economy   and   social     measures     and 
plans.      It is not serious about the ra 
dical changes and progressive measures 
to be adopted.     Bringing the country 
to the 21st century has almost become 
an  empty    slogan   like  'garibi        hatao 
Of course, various exercises have been 
done. Noval methods have been adopt 
ed like meeting the District Magistrates 
and Collectors by the Prime Minister. 
They are not for the interests of the-" 
States or for    better    administration, 
but    for    the    interests    of    the    party 
in    power.      Sir, it    is      the    prero 
gative     of    the       Prime    Minister— 
I    am   not   going   to    say    anything. 
But the Cabinet  has been shuffled as 
many as 22 times, not with the inten 
tion  of  removing  any impediment  or 
gearing up the administration, but to 
solve the  internal      problems  of  the 
party in power. So far we thought that the 
Central Cabinet was functioning to solve the 
problems of the country. But now we come to 
know that it is always preferring to solve party 
problems rather than national problems. But I 
may remind you that the problem of Congress 
is not the problem  of    the   country.     There 
are so 
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many basic problems remaining unsolved. 
The problem of the Congress is not the 
problem of the country. There are so many 
basic problems of the country which are yet 
unsettled. So, the wheel of progress has been 
struck because of the policy of the present 
Government. I am not going into the details 
of economic and other matters. I wish to 
dwell upon them during the Budget 
Discussion. Now I would like to speak only 
about the problem of Tamils in Sri Lanka and 
the policy of appointing Governors to the 
States. On behalf of The Mother in Sri Lanka 
two most respectable elderly women, viz. 
Annamma David ana Nasima Vadivelu, have 
declared a fast unto death on February 19 in 
support of the  demand for an immediate 

ceasefire by IPKF and resumption of 
negotiations with LTTE to bring back peace 
and put an end .to the present impasse. The 
declaration of a ceasefire i"s quite imperative. 
Our late beloved Dr. MGR repeatedly 
requested our Prime Minister to declare a 
ceasefire. When he was undergoing treatment 
in New York he again met our Prime Minister 
in Washington and discussed the problem 
with him and appealed to him to declare a 
ceasefire, Unfortunately on that particular 
occasion our Prime Minister refused to 
declare a ceasefire. Then our MGR left the 
room in five minutes because it was a great 
disappointment to him, he did not expect such 
an answer from our honourable Prime Mi-
nister. Then, to the best of my knowledge and 
information, the Prime Minister persuaded our 
Chief Minister to accompany him in the same 
aircraft to lndia to which our Chief Minister 
said 'No'. After his arrival here MGR prepared 
a strong statement condem-ing the atrocities 
and attitude of the IPKF in Sri Lanka but the 
statement •was not released because of the 
intervention  of   one  of the Ministers  who 

 now belongs to the opposite camp in our 
party. We are against the mili-tarv presence, 
the presence of IPKF, in Sri Lanka. It has 
defeated the very purpose  of  the  Accord, I  
What 

for was IPKF sent there? IPKF was sent there 
from here to restore peace ana normalcy. Now 
what is the role of IPKF? More than 2000 
Tamils have been killed. Thousands of villages 
have been devastated and destroyed. Hundreds 
of ladies have been raped. Who are responsible 
for these atrocities? This is the unfortunate 
situation our Tamil people have been put in. 
This is the role of IPKF there. It is considered 
to be a friendly force. But that friendly force 
has become a foe force. Now what is the 
impression of the Tamils in Sri Lanka? The 
Peace Keeping Force is more dangerous than 
the Sri Lankan Force. That is why we should 
withdraw our force from there immediately. 
But what is the argument from the other side? 
"No, we are for the implementation of the 
Accord, we are for the implementation of the 
other terms of the Accord." I would like to ask 
the Government: What about your Assam 
Accord? What happened to your Assam 
Accord? What happened to your Punjab Ac-
cord? Are you very particular about your 
Punjab Accord? You have totally forgotten the 
Punjab Accord. But at the same time you are 
killing hundred of our Tamils because we are 
second grade citizen in Sri Lanka. For 
implementation of the Sri Lankan Accord you 
are killing our Tamils. At the same time, are 
you taking any steps in Punjab? What is going 
on now in Punjab? Every day more than ten 
people, innocent people, are being killed by the 
Khalistani group. Since this January, nearly 
five hundred people have been killed. What 
steps have you taken? Are you really serious 
about the Punjab accord?. Have you not made a 
commitment before this Parliament that you 
would implement the Punjab accord 
immediately? But why are you so serious about 
the Sri Lankan accord which is rejected by both 
the sides? Neither the Sinhalese peonle nor the 
Tamils support this accord. Under these 
circumstances, what is to be done? What is the 
need of the hour? To compel our LTTE people  
to  accept the  accord? 
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SHRI V. NARAYANASAMY (Pon-
dicherry):  Your  LTEE? 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: Yes, our LTTE. I am pround of 
them. Mr. Narayanasamy, I will have to 
remind you and I will have to remind this 
House of one thing. In these twenty centuries 
the Tamil world has produced so many 
scholars, so many philosophers, so many 
witters; so many speakers, but it has not 
produced an outstanding military commander 
like Mr. Prabhakaran. He is the only 
commander Who has created history. Now he 
is facing an army of one lakh. Have you heard 
of any such person in the world? I am proud of 
that and I belong to that   stock...   
(Interruptions). .. 

SHRI V. NARAYANASAMY: They are 
only eliminating your own Tamil population. 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: You are annihilating.. 
(Interruptions). . You are annihilating them. 
Sir, the point is that the purpose for which the 
IPKF was sent there has not been served. What 
for was the IPKF sent there?, Is the presence of 
the IPKF liked by the Sinhalese? No. Is it liked 
by the Tamils after all these operations? No. 
Then where is tho need for our country's forces 
to be there? We are losing our own army 
people. I sympathise with them. Have they 
ever sacrificed to this extent on the Pakistan 
border? Have they ever shed blood and lost 
their lives to this extent on the Chinese border? 
Then why do you allow them to sacrifice their 
lives, to lose their lives, in a friendly country 
against our own brethren? That is why I once 
again appeal to the honourable Prime Minister 
in this House to withdraw the IPKF and to 
negotiable with the LTTE. Without the co-
operntion of the LTTE, nothing will 
materialise in Sri Lanka. They are the people 
and they are the Tamils as far as the Sri 
Lankan 

Tamils are concerned. You can create any 
pupper you can create any dummy. But that 
will not solve the problem. . (Interruptions), 
Mr. Narayan samy, don't misguide your 
party and your   Government. 

SHRI V. NARAYANASAMY: With-out 
Mr. Prabhakaran , the LTTE will not 
survive. 

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: No, no. Mr: Prabhakaran is 
the commander and without Mr. 
Prabhakaran the LTTE will not survive. 
There are hundereds of Fira-bhakarans and 
they are not cow like you and me. 

Sir, the point here is that the with 
drawal of the IPKF is quite essential 
in the present context. That is num 
ber one. To honour our ladies who 
have declared a fast unto death, to 
save the precious lives of these women, 
kindly declare a ceasefire and negoti 
ate with our militant group, the LTTE. 
They are not a party to the accord 
Again and again I say that. But they 
have  agreed.. (Interruptions)1 ................  

SHRI V. NARAYANASAMY:     They 
have   agreed. .    (Interruptions).... 

SHRI ALADI ARUNA atias V. ARU-
NACHALAM: I am appealing to you, Mr. 
Narayanasamy: Don't misguide Parliament 
and misguide the nation. 

Sir, they have agreed to co-operate. To 
agree to co-operate is different from giving 
consent and you must know that. If you ask 
me to explain, I will explain. In 1937, you) 
agreed. The Congress Party was Oppo- \ sing 
the Act of 1935. Then it participated in the 
election and won the election and then formed 
the Government and then left the 
Government. It does not mean that the 
Congress Party had accepted  the  Act  of   
1935.  These  are 
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the skilful ways, skilful political strategies, 
adopted by the Congress. What was adopted 
during the days of the freedom struggle is 
being followed by my Tamil brethren now. 
What is wrong in that? So, they are prepared 
to co-operate. You please get their co-
operation. Without their co-operation no 
proposal is going to be successful. That is 
more imperative for this Government and I 
have to remind them  of this. 

Then, Sir, regarding the policy of appointing 
Governors to States this is a judicial office 
that we accept. But it is not a political office 
also. It is the office of an executive head. We 
must be very careful in selecting persons as 
Governors. During the discussion in  
Constituent Assembly, firstly, it was preferred 
to have an elected Governor. Then, we 
opposed the 1935 Act only because of the 
discretionary power of the Government. I am 
not able to remember the name of the Go-
vernor-General at that time. The Congress 
Party, even though they won the election in 
the beginning, refused to .take the power. 
They wanted to get an assurance, at least the 
deletion of the article in the 1935 Act which 
authorised the Government to take the power 
of the State by sending a Governor or 
Governor-General, respectively. 

Gandiji met the Governor-General. But the 
Governor-General said: No, we will act 
according to the Act, I am not the authority, 
the House of Commons has the authority to 
say anything about the 1935 Act. Why I am 
reminding you about this, Sir is because in the 
1935 Act you are opposing the discretionary 
power of the Governor. Now, you go through 
the powers of a Governor. .He is now entrusted 
with more powers than a colonial Go-verno. 
So the Governor is now purely a colonial 
institution to control the Stote. We must be 
free from this-number   one. 

Then, Sir, during the discussion in the 
Constituent Asembly the question of elected 
Governors was taken up. Then the Centre 
wanted to control the States as imperialist 
people. So they droppea that proposal. Then 
they thought of a panel from which a State 
could elect one. That was also dropped. After 
that, a consensus was reached that Governor 
should be appointed with the consent and in 
consultation with the State concerned. After 
1967, to the best of my reading and knowledge, 
non-Congress State Governments are not 
consulted in the matter of appointing 
Governors. More than that, at least during the 
period ' of Nehruji, non-political, more judicial 
people more people who served in non-
controversial areas, were preferred for this 
office. What is happening now? Pure Pradesh 
Congress leaders have become the Governors. 
What does it mean? It is an indirect way of 
usurping the power where you are defeated, 
where you have no mandate. There you are by 
way of appointing one Congressman usurping 
the power. My point is that at the Centre where 
we have the Executive Head,! the President, we 
have accepted the principle of election. The 
same principle should be extended at the State 
level also. To get rid of this problem, to solve 
the problem amicably to the satisfaction of all 
political parties, Governors in States must be 
elected by both .Houses there. Then alone the 
autonomy of the State will be properly 
protected. Then alone the interests of the State 
will be properly safeguarded. Otherwise the 
colonial way of controlling the States will be 
prevalent for ever. If you persist in your 
present policy, then I remind you, Sir. that the 
non-Congress States' will be forced to launch a 
direct action, against you. Again I remind you 
that if you are very serious in this policy, 
in the name of national integration, in the 
name of national unity, whatever the pretext, 
whatever the scapegoat you adopt, if you 
follow this policy, India will be disintegrated 
because of your policy, your programme 
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[Shri Aladi Aruna alias V. Arfunacha- 
lam] 

[Shri Aladi Aruna alias V. Arunaehalarn] I 
conclude my speech. 
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SHRl SANTOSH KUMAR SAHU (Orissa): 
Mr. V.;e-Chairman, -Sil this year the 
Pres'deni'- Addres given to ihe iament gives a 
-.veil conceived, well-pre. pared piciure of the 
nation. I rise to support the Motion of Thanks 
which has been brought before the House by 
Shri Kulkarni, At the outset he his pointed 
out that this year hag faced a severe drought. 
Then he points out to the cianger of internal 
and nia! forces that remind us of the 
secessionist tendencies, the terrorism that is 
prevalent in a very serious form iri ihe North-
West and North-East frontiers of the counlry. 
This really requires attention of not only the 
Government but of all the people, of all the 
political parties existing in different parts of 
the country. In his speech he has tried to 
remind us of the promises made in our 
Constitution. It is our sacred duty to see that 
those promises are fulfilled. He has said that 
the ideals of secularism and socialism are 
enshrined in our Constitution. These values 
have to be upheld and above all integration of 
Ihe nation is also to be upheld. 

Sir, it is time that we do not discuss matters 
outs of emotion. When we speak emotionally, 
we forget these high goals, we forget reality 
and rationalism. Sometimes, it is necessary to 
see that healthy criticism is there. It is 
required in a democracy to rectify mistakes of 
a Government, it is a welcome feature, but 
when we speak emotionally we forget these 
fundamental facts and obviously we commit 
mistakes. Here we should remember that we 
are speaking in the highes supreme body of 
the nation. where the future of the nation is to 
be built. When we are diseussing all these 
things in this House about the goals of the 
nation, about the development of the national 
life, whole world is watching us. So. th:s 
factor has always to be kept in nvnd. 
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[Shri Santosh Kumar Sahu] 
Now coming to the second point about the 

external dangers, we know of the terrorists  in  
the border States.     Sometimes they are 
assisted by certain outside powers who are 
not happy with our development. Sometimes,  
they  are  provided     with  the latest 
weaponry  with     ulterior     motives. These 
things have been discussed  in  the House and 
they need not be repeated here. But we 
cannot be blind to ourseives. We have to   
look  to  these  aspects.  Many  of the hon. 
members have made a mention of these 
things and we must be prepared for 
everything. We should not go unprepared.  
Sometimes  they  are supplied with 
sophisticated  weapons.   Super  powers   are 
helping them. So, we must be careful and 
watchful. Another thing is about ihe seces-
sionist  (tendencies judex   the cover of 
religious fundamentalism, abetted by foreign 
agencies. This must be curbed. That is the 
greatest danger in our country today.   
Sometimes   chauvinism,      regional and   
linguistic   fervours   create   very   dan-
gerious tendencies and if we do not think of 
all these things, these may come    out as   
hydra-headed   creatures   infutures   and 
create many  a  splitting     situation  in   the 
national   picture,   for   which   we  will   be 
blamed in future, whoever is in power. It is 
the responsibility of all citizens, all political   
parties   to   look   into   these   factors which  
have been  rightly    pointed out  in the 
President's Address. 

This year, we have passed through the 
greatest drought of the century. Because 
India had achieved something in the Green 
Revolution, we could come out of it. Out of 
35 climatic zones, 23 zones suffered from 
scanty rainfall and drought. And some parts 
of the country faced floods also. There was i 
iss of crops and damage to crops. Production 
was much less. Because we had a buffer 
stock of 23 million tonnes, which was sound 
pl ing, and the Green Revolution had achiev-
ed something the country could face this 
difficult situation. 

At the same time many hon. Members 
have brought otit in this House tha: the 
kisans are unhappy. They are vibrating with 
new ideas, new expressions of rising 
expectations.   What   are     their problems? 

Shri A. G. Kulkarni has rightly pointed these 
out. Anybody who goes to the villages comes 
to know that the balance of trade or balance 
of economic situation is not in their favour. 
The prices arc rising and they are not getting 
justice. That is their feeling. Still worse is the 
plight of small and marginal farmers. The 
Government is spending a lot on subsidies 
for food sufficiency by way of subsidised 
fertilisers and other things. But their share is 
much less. The dryland farmer and the small 
and marginal farmer have to do distress sales 
almost, because in our country there is no 
proper marketing organisation to help them. 
Unfortunately we had thought that the 
cooperatives would develop, but they have 
not developed and the marketing agncies 
have not developed. So they are the worst 
sufferers in this situation or rising prices, in 
this economy which is developing. The other 
sectors enjoy a favourable position; they can 
command the economy to get benefit out of 
it. The farmers are very much discontented 
for which we have to take proper precau-
tions. That is what I want to submit through 
you to the Government. 

Again there must be a dream in the 
country so that the poor people who pro 
duce, for whom Shastriji gave the slogan 
of 'Jai Kisan', must have a dream also. 
Rightly it has been told that we are giving 
a lot of money for irrigation projects. But 
there must be an integrated irrigation 
scheme. The ongoing projects must be com 
pleted quickly, but it is a long-cherished 
desire of the people of India mac from; 
Ganges to Godavari, to Mahananda Nar 
mada and Cauvery there must be an inte 
grated irrigation scheme. Let a start 
be made in this. No land should go unir 
rigated in this country. Let it take a de 
cade. But irrigation does create a hope of 
new    pastures    for      everybody. We 
are spending huge amounts on rural 
employment which is no doubt necessary but 
without hopes and aspirations without a 
dream without people's participation these 
achievements will not touch the hearts of the 
people. That is the crisis of the day today. 
Let us be very fair because it is a question of 
nation-building it is not a question of who 
has done it and who has not done it. 
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 Coming to other points, the President 
has touched upon many points. Unemp 
loyment problem is a very import-tut 
problem. Many Members have spoken 
about it. It is true education is very nece 
ssary. Besically this Government has tried 
to do something through 'Operation Black 
board' to develop primary education, to 
give a new programme and to start navo- 
daya Schools. But there must be proper 
monitoring. Without proper monitoring, 
these ideas will not be imple 
mented. So, it is high time 
4.00 PM, that we must have a 
propercurriculum. Weappreciate what 
the Government has accepted so that science 
and technology must go to the villages. The 
new generation of students must be able to 
know about it so that science and technology 
can go in a big way in their part of life. But, at 
the same time, Sir only science and 
technology cannot develop everything. Tn ere 
must be a spirit of mission, there must be a 
spirit of work, there must be dignity of work. 
That urge for creative work, that urge for 
constructive work must be inculcated more in 
the national spirit without which probably we 
wil] be producing some greater forces which 
will not be properly guided. So, that is what is 
more important. That must be looked into. 

Then, we are happy that science and 
technology has been given proper direction 
Rightly the Prime Minister has told the other 
day in the House that Prithvi the missile 
which has been experimented showed us that 
our scientists and technologists could 
produce something which we should be 
proud of. The whole House thanked them for 
that. Such as thing has been produced and we 
are the fourth nation in the whole world 
which has produced such a missile which we 
have experimented successfully. 

India has marched ahead in these 40 years 
of our independence, and we shall march 
ahead. But at the same time we have to think 
of this. We have to take proper precaution. 
There should be proper urge and people's 
participation at all levels so that they must 
have the joy of participation. They must have 
a new urge, a new spirit of nationalism..    
That 

is what is necessary, and for that, it is 
necessary that we must revitalise all the grass-
root level organisations which are- sometimes 
not properly cared for. It is not only the 
responsibility of the Centre but all the State 
Governments also to see that these democratic 
organisations at the bottom level function 
well so that more people can participate in it. 

Coming to other points, Sir, the President 
has rightly said about the other things, that we 
have got sea-bed mining and other things 
which are very new not only to our country 
but to the world. The President has spoken 
about many of the new achievements, many 
of the new goals, social objectives, National 
Commission for Scheduled Castes and 
Scheduled Tribes, housing schemes and many 
other things. It is heartening that we have 
taken it very seriously in the rural areas. 

I was thinking of one thing which we have 
been neglecting year by year. That is the 
regional imbalance which is the main cry in 
the Sixth Five-Year Plan. Many of the States 
like my State of Orissa, Bihar and some part 
of Uttar Pradesh and other places have 
abundant natural resources but they are not. 
utilised. Why? We have the Planning 
Commission. It is the duty of the Planning 
Commission to see how the natural resources 
can be utilised and how these poor areas can 
be-developed. If a black hole is there unoer 
the sun, it creates problems for the whole of 
the nation. So, we have to see how the 
regional imbalance can be solved, how that 
can be developed. Otherwise, the whole 
nation will suffer, 

SHRI    RAM     AWADHESH    SINGH 
(Bihar):  

SHRI SANTOSH KUMAR. SAHU; Let 
me speak. I pm speaking at a different level. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES IN THE 
MINISTRY OF STEEL AND MINES (SHRI 
RAMANAND YADAV); It cannot be 
understood by him. 
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SHRI SANTOSH KUMAR SAHU; It is 
not only the natural resources which make a 
State rich or make an area rich. It is how you 
utilise it. The whole question is this. So, that 
must be seen from the economic survey. 
These areas are growing backward year by 
year. They are not growing. It is necessary 
that the Planning Commission must look into 
it. 

There is an important thing also. The 
Planning Minister has told the other day that 
extra money has been put into these areas for 
development. Has that money been really 
spent or not? Without proper evaluation, 
monitoring, probably, we will never see 
development. The backwardness will remain 
which will again create economic 
dissatisfaction that will create another 
problem, political problem, lt will become 
costly for the nation again to create a sense of 
nationalism and to maintain balance there. 
So, it is very important that  these aspects    
must be looked into. 

Anyway, the President has rightly pointed 
out achievement, has pointed out our dangers 
and the problems before us, and it is 
necessary that we have to give more 
importance    to the agricultural problems. 

At the same time, we know, the small and 
marginal farmers cannot earn their 
subsistence from agriculture. So, at ihe same 
time he has told that the cottage industry and 
other subsidiary industries must be given 
importance which Mahatma Gandhi thought 
of. Unfortunately those things have not been 
given much importance. Now it is necessary 
to understand that merely allotting money will 
not do. In States it must be -looked into that 
the subsidiary and other industries and han-
dicrafts are developed so that they give 
income to the poor families, which is one 
important thing not to be ignored. Our 
planning must develop from the village level 
itself. Towards that end it is a must to have 
household survey of the agriculturists. Then 
only can we see the light of the day. Planning 
has to be so devised that it helps find out the 
panacea at the right level so that we can give 
justice to the poor and achieve the target 
which we thought the planning will      do 

in our country. That is really    envisaged in 
our Constitution and we must fulfil it. 

With these words I support the Motion of 
Thanks to be sent to the hon.   President for the 
remarkable speech which h;^ has delivered to 
Parliament. 

SHRI GHULAM RASOOL MATTO: I 
rise to support the Motion placed before this 
House by Appa Saheb Kulkarni thanking the 
President fo: his speech. 

From the President's speech the poi;tt that 
has struck me the most is in paragraph 3 

"Our vision of India is of a land whose 
unity and integrity are invulnerable to 
external threap or internal weaknesses; 

—where the ideals of democracy, 
secularism and socialism enshrined in 
our Constitution, are fully realised; 

—where all religions and cultures 
llourish in an atmosphere of mutual 
respect and cooperation." 

I believe this is the foundation of our 
Republic. If at any point of time we deviate 
from these two important principles, we will 
not then be doing service to our country. I 
find that the present Government is trying its 
best to uphold the traJi-tions of democracy 
and secularism in India to the best of its 
capacity. 

The President has also said that 'in the last 
40 years we have progressed atong this path, 
illumined by Mahatma Gandhi and Jawaharlal 
Nehru. We shall adhere to it, come what may, 
with the determination and courage instilled 
in us by Indira Gandhi'. In my opintion this is 
the time for all of us whether belonging to 
that side or this side, irrespective of party 
affiliations to rededicate ourselves to there 
basic fundamentals of our Constitution. If we 
do that, we will be a united India. Not only 
will we command respet in the comity of 
nations, but the foundation? will be such that 
nobody on earth will be able to do any harm 
to us. 
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1 have one thing to say that our country is 
a continent and in this continent we iu ve 
faced this year    one of the severest 

Aughts in 100 years. It is the prudent 
policy of having accumulated buffer-stocks 
•'at in spite of setbacks that we have ex-
perienced, there has not been any starvation 
death. This is a tribute to the ingenuity of our 
policy of having created the buffer-stocks. 

To my mind there are one or two grey 
areas. One of the grey areas is our population 
explosion which my friend, Shri Prashant, 
has also referred to. We may be doing what 
we are doing. For instance 20 million 
accepters of    contraceptives    and 
i things we have produced but we have not 
evolved a national consensus on this I spoke 
about the matter in different fora when the 
Prime Minister was also there. I told him that 
a national consensus on family welfare 
programme must be evol. ved.  I also toid 
him that you have been 
ng meeting of the Opposition parties 
quite often on different issues but, to my 
ihe most important issue for which 
an all-party meeting should be convened 
is to evolve a National Policy on Popu 
lation. In spite of our all-round economic 
development it all gets nullified by the 
population explosion. We have not done 
much in this direction. I had the privilege 
of going to China and I saw how they are 
progressing in this regard. It is rrue that 
there have been many occasions when 
undue advantage has been taken by one 
party or the other in the implementation 
of this programme. That is why i want 
a national consensus so that the programme 
for family planning is implemented as a 
National Policy and a National Program 
me.  

Sir, I go to ihe next area and that is with 
regard to agriculture The Agriculture Minister 
has stated in a conference the other day that in 
spite of drought he has fixed a target of 175 
million tonnes of foodgrains for the current 
year. That is a good idea. But the important 
thing to which ihe President has referred is 
the need of increase in the production of 
oilseeds and to this I add pulses. I want the 
Government to give special attention to the 
producion of these things because 

edible oil and pulses are the common man's 
need in India and we arc having shortage of 
pulses and edible oils and we are importing 
these in a very large quantity. So the thrust of 
our programme, as we have done in the case 
of Green Revolution is that we should 
concentrate on the production of pulses and 
edible oils and then assure our own people 
that within a period of two years we will attain 
self-sufficiency in edible oils and pulses. To 
my mind, this needs special attention. 

The next point is with regard to public 
sector. There is no doubt that the public sector 
occupies r. commanding height and it has 
occupied commanding heights in cur mixed 
economy. But the problem of accountability 
of public sector has not been done to the 
desired extent. I submit, Sir, that for this 
purpose the Programme Implementation 
Ministry is helping ihe public sector 
undertakings with regard to any difficulties 
that they face. In that Ministry on or before 
5th of every month, they get a report from the 
particular undertaking with regard to the 
difficulties that they face in manufacturing or 
marketing or finance or any other thing and 
the Programme Implementation Ministry sees 
to it that these difficulties are removed But a 
new thinking has come to the Heads of these 
public sector undertakings, that is, by sending 
the report on 5th of every month, they pass on 
the buck to the Programme Implementation 
Ministry and they forget about what they have 
written. This attitude has to be changed. The 
executives of these public sector undertakings 
should be told that the Planning Commission 
or the Programme Implementation Ministry is 
there only to help you and it is f?r you to set 
things right and see that any difficulties faced 
by them are removed and their undertakings 
shows results. I think for that purpose their 
promotion or renewal of their contract or 
enhancement of their grade should be linked 
with the jobs done by the heads of these 
public sector undertakings. The Programme 
plementation Ministry can only help but it is 
for the public sector undertakings as such to 
see to it that they get the help from the 
Programme Implementation Ministry and the 
various Ministries but essentially the     
responsibility  is theirs.  1 
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suggest that  their  pay  hike or  gradation 
should be    linked with the progress they make 
in that particular ublic sector undertaking. Sir, 
it is gratifying to note that our exports have 
shown a healthy growth  of  24.7  per     cent in 
the first     nine months of the current year but    
the increase in imports has been kept at 13.5 
per cent. With regard to exports, a    
comparative    figure    is     understandable that 
as compared to last year, if exports  are  higher  
by   a  certain percentage, that is  an 
improvement.  But with   regard  to   imports,      
cutting   of imports   and  Progress   in  import  
substitution,   a  relative growth  figure' of 13.5 
per cent as compared    to 16 per cent  last  year 
has  no   meaning.    We have to see to it. We 
have to see to it  that  imports  are     minimised     
and our  balance of-payments     position  re-
mains good. For that purpose, a relative figure  
of imports  has   got  to  be taken   into   
consideration.   I   shall   be glad if the 
President comes next year with  the  report  that  
there   was  zero growth  in  imports     
compared to last year. That is the point    to be 
taken into   consideration.   Sir,  the  President 
has  also mentioned  about     it  in his addres:   
that   "we   are  unflinching   in our   
determination  to     root  out  communalism,   
fundamentalism   and   other flssiparous 
tendencies". He goes    on      to say that 
"Committees of the National Integration  
Council  have  been  active in  devising  
measures   for  the promotion  of communal 
harmony. The Centre  and  the  States  must     
make  sustained       efforts       to       
implement       the Fifteen   Point      
Programme      for  the welfare   of  the  
minorities.   This   is   a goal that we have set  
for ourselves". Shrimati   Indira     Gandhi  had     
introduced  the  Fifteen  Point     Programme 
for   the      weaker   sections      and   the 
minorities  of this  country.  I  suggest, Sir.  
that  the  job  of     monitoring  the progress   
with   regard     to  the  implementation   of   
the   Fifteen   Point   Programme   should   also   
be   entrusted   to the Programme 
Implementation Ministry  and   they   should     
see  to   it   that the   wealrer  sections   and   
the   minorities   are  getting  the   desired   
benefits 

out of the Fifteen Point Programme. This is 
my submission and I want that this should be 
done by the Programme Implementation 
Ministry. 

With regard to the Centre-State relations, 
Justice Sarkaria has submitted his report. Of 
course, this will be discussed and the 
Government has also stated that this will be 
discussed in this House. The Government have 
also stated that the views of the Parliament, the 
States and members of public will also be 
taken into consideration. But my submission, 
in this connection, would be that where the 
Sarkaria Commission has made specific 
recommendations with regard to the 
improvement of Centre-State relations within 
the present provisions these should be 
implemented forthwith because on that 
account, there should be no controversy. There 
may be controversies with regard to other 
recommendations of the commission where 
they have said something for or against but 
where within the ambit of the present 
Constitutional provisions, they have made 
certain specific suggestions, these should be 
implemented without any further delay be-
cause to my mind, if views of the Parliament, 
the States and the pubUc are to be taken into 
consideration, it might take some time. But 
those recommendations of the Sarkaria 
Commission which concern the interpretation 
of the existing clauses must be  implemented   
forthwith. 

Finally, I congratulate the Government that 
we have reached a point that we are among 
the four Nations who have developed surface-
to-surface missile-. I take this opportunity, 
on-my own behalf and on behalf of my party 
Jammu and Kashmir National Conference to 
congratulate the Government for their 
achievement. 

Sir, we have done the historic Indo-Sri 
Lanka Accord. Whatever my hon. friends 
opposite have said is all right. But we must 
see to it that this Accord. Agreement, is 
implemented in both letter  and  spirit. 
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Finally,   Sir,   a   mention   was  made about 
our relations with the Congress. I have also 
Statea .to Mr. Baby that our relations with the  
Congress,   our accord with     the  Congress,     
is   also  bjstoric. The President has mentioned 
atout the     elections  in    Jammu   and 
Kashmir. Our Accord    with the Congress has  
been  done  on the  basis  of identity    of 
principles,    Kashmir,    under the  Indian  
Independence Act,  should have been   a  part of     
Pakistan.  But we have,  for  secularism,     for 
democracy,  acceded  to  the great  Republic of' 
India  of our own     free will  and these  are     
the   basic      fundamentals. What  is  
expediency?   I   want   to  tell yon     that  the 
expediency is     this.     The Muslim  League  
and  the     CPI-M   are poles apart so far as 
basic principles "are  concerned.  But they  are 
together in Kerala.  It is expediency.     But we 
are not for expediency. We are working   
together    for    the     basic,    fundamental, 
principles. 

 

With these words, again I thank Mr. 
Kulkarni for having moved this Motion, and I 
support it- 

†[   ] Transliteration in Arabic script. 
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MR. CHAIRMAN: Now, I call upon the  
Prime   Minister   to   speak. 

THE PRIME MINISTER (SHRI RAJIV 
GANDHI): Mr. Chairman, Sir, at first I would 
like to thank all the Members those have 
participated ' in this debate. Many interesting 
comments have come from the Members, 
some useful suggestions also. But the general 
tenor of the debate has been high and has been 
worthy of the highest parliamentary traditions. 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE ISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): Mr. 
Vajpayee is blushing, 

SHRI RAJIV GANDHI: Sir, 1987 has been 
a year of persistent challenge, and of 
determined response by the Government. It 
has been a year of achievement in the face of 
great difficulties. Some difficulties were 
caused by disruptive forces within the 
country, some difficulties by disruptive forces 
inspired from abroad and some difficulties 
were caused by the weather. 

When in 1966-67 Indiraji 
launched the green revolution, she too was 
faced with similar difficulties, weather 
difficulties. It was her farsightedness that has 
given our economy the strength and resilience 
with which it has met the present crisis, with 
which we have been able to meet the present 
crisis entirely through our efforts and our 
endeavour. We have not carried the begging 
bowl to anyone. We have not compromised on 
our freedom of action. At that time Indiraji's 
strategy was opposed by many experts and 
technicians. It was opposed by certain myopic 
elements in the opposite benches. Indiraji 
prevailed because of her faith in the efforts of 
our kisans, be cause of her confidence in the 
ability of our scientists, because of her trust in 
the performance of our extension workers. She 
assured farmers of the required inputs at 
reasonable prices, despite the burden of 
subsidisng on our economy. She gave the 
farmers remunerative prices as the cardinal 
principle of the new strategy. She nationalised 
the banks to give credit i at the doorstep of the 
farmer. She initiated a system of countrywide 
procurement to stabilise the prices that the 
farmers would get. Indiraji ensured that her 
strategy looked to the interests of all sections 
of our rural community,  not just the farmer 

but also the small and marginal cultivator, 
landless labourer and even the  rural  artisan. 

We doubled our qutput in two decades 
because of her integrated vision of rural India, 
her sympathy and understanding for each 
segment of our rural society, because of her 
assiduous attention to inputs, to costs and to 
subsidies. Today, after four years of bad 
monsoon, two year; of poor rains folio-wed by 
two years of severe drought, we can hold our 
heads high and look to the future with con-
fidence because Indiraji laid the foundations 
which were sure, sound and secure. Our drive 
to maximise the rabi output is meeting with 
encouraging success. We hope to limit the 
shortfall to 10 per cent of last year's output, 
perhaps even as low as 7 per cent; but the 
problem is not entirely over. Dry months are 
still ahead and we must not be complacent. 
This is the time to be watchful and vigilant. 

During this past year, we have done much 
to mitigate the distress of drought. Relief 
programme have been handled efficiently by 
and large by all the States. The ceiling of 
assistance has been put at the high level of Rs. 
1400 crore with almost half of it earmarked 
for Gujarat and Rajasthan as they 'were the 
most severely hit. Surcharges on taxes have 
been used So that the burden doesnot fall on 
the poor and only the rich have borne this 
burden. 

Using foodgrain buffer-stocks wfc have 
launched programmes to generate 
employment, to build assets, to cushion 
against future droughts. Through worthwhile 
relief schemes we have ensured that 
expenditure on relief became expenditure on 
development. We have rushed fodder from 
areas of surplus to areas of scarcity. Special 
schemes for drinking water have been 
implemented and we have taken up special 
programmes for boosting the demand for the 
output of the village  artisans  and the hand- 
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loom weavers. This is specially important 
because these are sections who normally get 
left out and they face very severe 
consequences of the side-effects of a drought. 
The genesis of the Green Revolution was the 
scientific breakthrough which brought in new 
hybrid seeds. It was also a complete package 
of inputs to the irrigated land leading to self-
sufficiency in foodgrains. We must now ensure 
that there is no levelling off of our foodgrains 
production. The scientific community must be 
galvanised into providing answers to the next 
phase of the Green Revolution, of taking it to 
new areas, expanding it to new crops and 
making it resilient to the vagaries of the 
weather. Already, the special rice production 
programme is spreading throughout Eastern 
U.P. and is changing Eastern U.P. into the new 
granary of India. Dryland farming has been 
boosted by te technology mission on oilseeds 
and by the national project for pulses. The 
primary cause for our not surpassing the 1983-
84 record foodgrains crop has been the weather 
and it would, therefore, be reasonable to hope 
for a  better monsoon this year. 

Our objective must remain to regain the 
momentum of the Sixth Plan in the Seventh 
Plan. We will give a new thrust and a new 
impetus •to agriculture. We have given careful 
attention to agriculture already. I have held 
review meetings at various levels and I have 
given specific directions to the Planning 
Commission to revamp the plan for 
agriculture. I have instructed them to reorder 
the priorities to give agriculture the highest 
importance. I have asked them to furnish a 
detailed district-wise crop plan for the coming 
season and I am told that this is almost ready 
and we will be looking at it soon. The district-
wise crop plan will look not only at the type of 
crops that are planted but also the Inputs that 
are required for the crops, the timing, when the 
inputs will   come,     what the    inputs 

are and this is the first time that we will have 
gone into such details. The Planning 
Commission themselves were a little worried 
as to whether they would be able to compile 
such details so quickly. We have to wait and 
see.- 

In the remaining two years of the Seventh 
Plan, we must regain this lost momentum. We 
must hit 175 million tonnes at the end of the 
Seventh Plan. It is only to this end that the 
Budget allocations for agriculture, farm and 
rural-related sectors were substantially 
increased and a positive direction given in the 
Budget to help this section of our community. 
The Finance Minister has announced major 
fiscal and financial incentives. We are 
committed to the farmer as the backbone of 
our economy. We are committed to 
promoting producti agriculture. We are 
committed promoting investment in agricultu 
We must galvanise the rural co munity by 
placing the results of the best technology in 
the hands of the poorest farmer, by providing 
subsidies where required, to ensure inputs at 
reasonbale costs. A question has been raised 
about subsidies and how they are given. I, 
myself, have raised some questions, whether 
the manner in which we pay these subsidies 
are the most effective way of utilising this 
money for the benefit of the farmer or for the 
benefit of agricultural output. We will look 
into this and if som-readjustment is required 
we will definitely do that. 

We have to see that attractive prices are given 
to the farmers. Most of all, we have to look 
not just at the farmer but at the rural 
community as a whole because it is only 
when we look at the whole community that 
we will really be able to give support to the 
farmer. This cannot be done by pitting the 
farmer against everybody 5.00 P.M. else. It 
cannot be done by raisng a false dichotowy 
between agriculture and industry, it cannot be 
done by opportunist alliances with vested 
interests who only nurture their own interest, 
who raise unreasonable   demands     and   
who   hold   the 
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country and the farmer to ransom. We shall 
never surrender to such pressures from  
vested interests. 

While facing up to the difficulties in 
the agricultural sector, we have pushed 
ahead satisfactorily in other areas. 
Infrastructure has done very well. Almost 
entirely iu the public sector it has return 
ed a performance which would fill the 
heart of every lndian with pride. Despite 
drough-curtailed hydel generation, 
overall power generation has gone up by 7.6 
per cent, thanks to thermal generation going 
up by 16 per cent. The PLF which averaged 
only 44 per cent in 1979-80 went up to 50 per 
cent in 1983-84 and has gone up to 55 per 
cent in 1987-88. Coat production has gone up 
by 10.2 per cent over last year. Railway 
freight has increased by 5.4 per cent over last 
year. Overall industrial performance has been 
satisfactory. Despite the drougt we are likely 
to have an industrial growth of over 8 per 
cent, making the average industrial growth for 
4 years in succession over 8 per cent. This 
proves that our industrial policies have clearly 
succeeded. 

 
SHRI RAJIV GANDHI  We will continue 

to give full support to the productive forces ln 
our Industry, we will continue to encourage 
the modernisation in our industry, we will 
continue to increase competition in our 
industry. Although the progress has been 
good, there is no room for complacency 
because smetimes the effects of a drought year 
start coming in a little later. We will keep a 
very careful watch over   develop- 

ments and try to maintain the high momentum 
that we have gathered during; these past years. 
Till just a few years ago drougnt meant 
disaster. The drought in 1979-80 meant that 
the GNP fell, it was minus 4.7 per cent. This 
year there is no fall in GNP. perhaps even a 
modest increase. On all such previous 
occasions we have seen only retrogression, no 
question of progress. This year, in spite of the 
drought we have moved up. For the first time 
in the history of our planning we have 
achieved 86 per cent of Central sector outlay 
target ln real terms in the first four years of 
the Seventh Plan. Never before have we seen 
such dynamism in invesment. Project 
management has considerably improved and 
many major public sector enterprises will be 
coining on stream soon. This is practical 
socialism, socialism which has doubled 
investment in the public sector over one single 
Plan period socialism which has pushed up 
public sector performance, productivity and 
profitability. Our commitment is to a strong 
public sector and to greater autonomy for the 
public sector. We will be spelling out our 
plans in a White Paper to be presented shortly 
to Parliament. 

With many Members we share the concern 
at the increasing prices. We regard the control 
of inflation as one of our topmost priorities 
and we have taken steps to hold back the 
pressures of inflation. In 1979-80, the last 
time the country went through a drought, and 
a drought nowhere near as severe as the 
drought that we have gone through during 
these past two years, you will recall, Sir, that 
the Government was formed by the benches 
opposite who had allowed the prices to go up 
by 21.4 per cent. 
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SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra) : lt is beyond his  
capacity  to  understand  this. 

SHRI RAJIV GANDHI; In a much more 
trying situation, we have held down the price 
rise to under 10 per cent. In the previous two 
years, inflation has averaged near 4.5 per cent 
per annum. We have done this by keeping the 
lid on the budget deficit, by deploying 
monetary and fiscal policies in tandem to 
contain prices, by ensuring essential supplies 
including certain imports of edible oils to 
meet the shortages. We will continue to 
closely monitor the price index and we will do 
all we can to hold down inflation. 

I am particularly concerned at the in-
creasing Government expenditure, and 
especially unproductive expenditure. This 
must be controlled. We have taken certain 
steps. We have been successful to a degree 
but it is nowhere near what we wouid have 
liked it to be. Much more needs to be done. At 
the same-time, we must also concentrate on 
Government productivity--like I said in the 
infrastructure sector, in the public sector, pro-
ductivity has improved tremendously but a lot 
more still needs to be done. 

Mr. Chairman, Sir, the over-riding priority 
is the elimination of poverty. And the key to 
poverty elimination must start with quality 
education for the poorest and for all sections 
of our society. We can only remove poverty if 
there is healthy-economic growth and if our 
anti-poverty programmes are run efficiently. 
Sir, no previous government has earmarked as 
large a sum as we have for anti-poverty 
programmes. No previous government has 
introduced as many improvements as we have 
in the administration of these programmes. 

Sir. one Member complained about the 
leakage of development funds and 
development funds not reaching the targetted 
groups. We too are looking at tbis aspect and 
seeing how we can make 

our programmes more effective, to prevent 
leakages and also to    make the administration  
of  these  programmes  more  effective so that 
a higher percentage of these programmes is 
used for the direct benefit of  the  target  
groups.  We have  tightened monitoring  of  
programmes  very  substantially  through   
many    methods    including concurrent   
evaluation.    We    have made adjustments,  
and  we  have  fine-tuned   the programmes to 
make them more effective. 1 would like to say   
at this   point     that while  all  leakages    are     
bad,     leakages which are earmarked for 
particular cadres are  even  worse. 

SHRI V. GOPALSAMY; Congress cadres  

SHRI RAJIV GANDHI The poverty ratio 
during the Sixth Plan fell dramatically. We 
are aiming for similar dramatic reductions in 
the poverty ratio in the Seventh Plan. We shall 
make a determined bid to end this scourge by 
the end of the century. 

Government have addressed themselves to 
these challenges with seriousness and success. 
Regrettably, the same cannot be said of the 
Opposition. While this country was 
confronted by the severest drought of the 
century, when the country was facing threat to 
its integriy and security, the Opposition was 
busy chasing chimeras in the vain hope that 
pursuit of scandal would make up for their 
paucity in police. The result was a waste of 
the   precious   time   of   Parliament. 

Some Members have complained about the 
time that was given for discussion on the 
Budget last year especially on the Demands of 
various Ministries. Let me remind that. 

SHRI V. GOPALSAMY • That happens in 
the Lok Sabha. Your reference to it in the Lok 
Sobha was correct, hut not  here. 

SHRI PARVATHANENI UPENDKA 
(Andhra Pradesh) ; You can skip those 
paragraphs. They relate to the Lok Sabha. 
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ANDHI Perhaps the hon. 
Member was not sitting right through  the 
debate. 

SHRI   V.   GOPALSAMY:      You     are 
reading  the   sume   page  perhaps. 

SHRI RAJIV GANDHI: That less demands 
were discussed last year than were discussed 
in the previous year is the point. 

SHRI V. GOPALSAMY: We are not 
discussing  demands  here. 

SHRI   PARVATHANENI   UPENDRA: 
You   can   skip   those   paragraphs.      They 
do not relate to this House. 

SHRI RAJIV GANDHI; Ministries are 
discussed. 

SHRI  V.  GOPALSAMY:     Mr.  Prime 
Minister, you have enlightened us.    When you  
delivered   the   speech     in  the     Lok Sabha,   
it   was   very   relevant      but   not here.  This  
is Rajya Sabha. 

SHRI RAJIV GANDHI: I will come to 
your point also. Some demands are discussed 
here. 

SHRI PARVATHANENI   UPENDRA; 
Cut out those  lines. 

SHRI RAJIV GANDHI; Sir,, last year, the 
Opposition obviously found other things of 
more serious importance than the serious 
business that was put in front of the House.. 

SHRI N. K. P. SALVE (Maharashtra): 
This is relevant here, Sir. 

SHRI N. E. BALARAM (Keraia): It is a 
reflection on Parliament I am sorry. 

SHRl RAJIV GANDHI; On the Op-
position  Members,   not  on  Parliament. 

SHRI RAM AWADHESH SINGH: 
Opposition is a part of Parliament 

THE MINISTER OF STEEL AND 
MINES     (SHRI MAKHAN        LAL 
FOTEDAR):   Chairman  is  a  part     of 
Parliament, not the Opposition. 

SHRI RAJIV GANDHI: Some socalled   
progressive   Members   have      been 

expressing the reactionary view about 
technology. Obsolete technology gives low 
levels of productivity. It gives low wages. It 
gives low growth or perhaps no growth. 

SHRI NIRMAL CHATTERJEE;    Like 
obsolete   Prime  Ministers. 

SHRI RAJIV GANDHI: Those that have 
been replaced. Without growth where will 
millions get additional jobs? These jobs are 
needed by millions of young men and women 
in our country. Nothing can be more anti-
worker than condemning the worker to 
outmoded units which invariably go sick, 
threaten his job and then deny opportunity to 
millions on the Employment Registers. If the 
number of sick units has gone up eight-fold, 
as has been said in one of the Houses, the 
basic reason is... 

SHRI RAM AWADHESH SINGH:   In 
which House? 

SHRI RAJIV GANDHI;     You      re-
member 

SHRI RAM     AWADHESH    SINGH: 
You recollect. 

SHRl RAJIV GANDHI; You remember. 

SHRI DIPEN GHOSH: The difficulty is 
that ghost writers are not two. Only one ghost 
writer is there. Yon are reading the same 
speech which you had given there. You have 
not gone through the debate which has taken   
place. 

SHRI RAJIV   GANDHI:   Mr.   Ghosh, 
I would like  to  remind  you  that I  am 
speaking on   the   same      President's  Ad 
dress. 

 
SHRI V GOPALSAMY; Lok Sabha 

Members made different points and Rajya 
Sabha eMembers    made    diffweat 
pointjs.   Never   before   it  has  happened, 
Sir.? 
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MR. CHAIRMAN; The President's speech 
is same. I read the same speech. 

SHRI MA. BABY; The speech same, but 
the debate was different. 

SHRI PARVATHANENI UPENDRA: Sir, 
why can't he lay it on the Table of the House, 
as the Budget is laid here?  That  is  enough^ 

SHRl SATYA PRAKASH MALAVIYA 
(Uttar Pradesh): He should reply to the 
debate in the Rapya sabha. He is not doing 
that. 

SHRI V. GOPALSAMY; It is ridiculous. 
The speech for the Lok Sabha is being read 
here. 

SHRI RAJIV GANDHI: What do you  
mean by  ridiculous? 

SHRI RAM AWADHESH SINGH; It is an 
address by the Prime Minister, it is not  a 
reply by the  Prime Minister. 

SHRI RAJIV GANDHI; Perhaps the hon. 
Member would like to define 'ridiculous' for 
me. 

SHRI V. GOPALSAMY; When the speech 
required by the Lok Sabha is read in the Rajya 
Sabha, that is ridi-culous_ 

MR. CHAIRMAN: Kindly keep order so  
that  the  business  may  go on. 

SHRI SATYA PRAKASH MALAVIYA;  
The reply should be in order. 

SHRI RAJIV GANDHI: The basic reason 
for sickness of industry is outmoded 
technology bad management and unthinking 
trade unions. Increase iri manual labour as the 
only answer to increasing employment is a 
non-answer. It is not a solution. Such a policy 
will bleed the economy white. It will ensure 
galloping sickness and it will only increase 
unemployment. To end the curse of 
unemployment what is needed first is proper 
education and fast growth in the economy We 
would like to see the workers educated so that 
they cannot be exploited, whereas there are 
some parties who would like to keep the 
workers 

uneducated     so    that     their unions can 
exploit them. 

 

SHRI RAJIV GANDHI; For proper 
employment we need fast economic growth. We 
need a constant upgradation of technology and 
skills on the job Sir, as technology advances the 
same worker will find that the drudgery in his 
job is reduced, his productivity increases and his 
wages get enhanced. Meanwhile increase 
employment opportunities will develop for those 
that are waiting in the queue. Our policy has 
given two year?, of excellent labour relations. 
These two years have raised a new 
consciousness of the imperatives for higher 
productivity lower cost and bet- -ter quality in 
management as well as in labour. We have 
given greater participation  to  labour  ir  
management. 

Sir, the Congress is not only the party of the 
farmer but it is also the party of the working 
class. It represents the employed. It represents 
the unemployed. It also represents the 
unorganised. 

 
MR. CHAIRMAN: There is a common 

courtesy. Everybody wants to hear and you 
also hear. If teu disturb the wiio;e 
thing gets.   
(Interruptions).  

SHRI RAJIV GANDHI; Sir the, Congress 
does not promote, as some parties fo, the 
interests of a small minority of the working 
class to the detriment of the va;;t majority of 
the working   class..    ((Interruptions), 
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Sir, we intend to strengthen the district 
planning process. After my meeting witli the 
District Magistrates I have.. (Inten uptions), 
Sir, I am glad that he is amusing himself. All 
rilght I will answer your question first. Sir, I 
have invited the Chief Ministers to attend the 
meeting. All except one have attended the 
meeting and accompanied me to the 
workshop. Those who have accompanied me 
and sat through with the Magistrates have 
found the encounters rewarding  and very 
useful, 

SHRI PARVATHANENI UPENDRA; 
Revolting? 

SHRI RAJIV GANDHI; Rewarding. There 
was only one Chief Minister who declined  to  
attend. 

SHRI   PARVATHANENI   UPENDRA: 
Very   wisely. 
 SHRl RAJIV GANDHI First he declined to 
attend and then he complained of a 
conspiracy  behind his  back. 

SHRI PARVATHANENI UPENDRA; 
AU non-Congress (I) Chief Ministers  have 
opposed your scheme. 

SHRI RAJIV GANDHI  The hon. Member 
need not protect his Chief Minister on every 
ground at least when he knows that he is 
wrong He should not embarrass himself. Sir 
let me be very clear that there was only one 
conspiracy that we are hatching with me 
D.M.s and that is to have more responsive 
administration.   {Interruption). 

SHRI PARVATHANENI UPENDRA; 
But you should be more responsive before 
you teach that. You are not at all responsive to 
the Opposition or to the Opposition 
delegation. How can you teach responsiveness 
to them when you refuse to meet a 
delegation? {Interruptions). No, no, he 
refused to meet a delegation and he is 
teaching responsiveness to the District 
Magistrates, 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): An Oppoition Member of Lok 
Sabha has already resigned because of 
corruption today   (Interruption), 

SHRI PARVATHANENI UPENDRA; 
You are not accessible even to your own 
party-men, your own Ministers and   you 

are preaching responsiveness...   (Interrup-
tions) . 

SHRI RAJIV GANDHI; Sir, we have asked 
the Planning Commission to look at the 8th 
Plan starting with the district plan. We would 
also like a certain amount of flexibility to be 
built into the district development process so 
that there is space for local adjustment of 
various programmes. We will be looking at 
both these aspects in the coming year. Sir 
during the last year, we have had to impose 
President's Rule in Punjab. Representative 
democracy was given every opportunity but 
the elected leadership failed to rise to the 
occasion and there is still insufficient 
evidence on the part of any faction of the 
party elected to power for readines to face up 
to terrorism with determination and without 
ambiguty. OnIy with such readiness can the 
normal political process be reestablished. The 
menace of terrorism cannot be left unchecked. 
Firm police action is essential and 
indispensable for the unity and integrity of our 
country. For several months after President's 
Rule, security forces were gaining on the 
terrorists. In recent week the terrorists have 
had some urissly successes but if we are firm 
in our resolve, then ultimately it is we who 
will prevail. Sir the elections in Tripura have 
generated some heat over the declaration of 
Tripura as a disturbed area. {Interruption). Let 
me just say that the question of whether 
Tripura was a disturbed area or not has been 
answered by the verdict of the  people of 
Tripura.   {Interruption). 

SHRI DIPEN GHOSH: Your party has 
secured 24 seats. Our party has secured 26 
seats. Which number is greater, 26 or 24? The 
Left Front has secured 50,4 per cent of thes 
pbpular vote. 

SHRI RAJIV GANDHI; Sir, the hon. 
Member has very good numbers. I am1 sure, 
he is a mathematics professor in his spare 
time. But I would like to remind him that his 
Government is not in power.   {Interruption). 

SHRI DIPEN GHOSH: Because y6u 
murdered democracy there. Because you 
vitiated  the  atmosphere  there.   You hav© 
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[Shri Dipen Ghosh] 

brought   down   that   Government.   (Inter-
ruption). 

SHRl SUKOMAL SEN (West Bengal): 
You are the professor of horse-trading, 
(Interruption). 

SHRI RAJIV GANDHI: Sir the fact is that 
the people of Tripura have rejected   the   
CPM.   (Interruption). 

SHRI DIPEN GHOSH; We challenge, hold 
the elections again. 

SHRl RAJIV GANDHI; And I would 
further like to say, the fact is that the CPM is 
not accepting the verdict of the people.   
(Interruption). 

SHRI DIPEN GHOSH; You are in alliance 
with the TUJS. Your party is in alliance with 
the TUJS. 

SHRI RAJIV GANDHI : Have some 
respect for the people of Tripura. (In-
terruptions) . 

SHRI NIRMAL CHATTERJEE; The hon. 
Prime Minister is raising his voice. Lst us  
take   it  easy.   (Interruptions) 

SHRI DIPEN GHOSH; You have alliance 
with disruptive forces there. (Interruptions) . 

SHRI RAJIV GANDHI; When I raise 
points that I want to raise, they object. When I 
answer points they have raised, they object 
even more vehemently.   (Interruptions) 

SHRI   DIPEN   GHOSH;   You  have  to 
answer.   You   answer.    (Interruptions). For 
the first time in the history of India, elections   
were   held   by  deployment     of army.   
(Interruptions) 

SHRI RAJIV GANDHI; This was the most 
peaceful election that Tripura had ever had. 
Let me also say.. (Interruptions) Let me also 
say that not the CPM, not the Congress, 
nobody in Tripura complained about the army 
presence till the counting started. (In 
terruptions) 

SHRI DIPEN GHOSH: No. you are not 
speaking ihe t:nth. (Interruptions). Mr. 
Chairman, he is misleading the House. He 
cannol mislead the House. (Inteiruptions) On 
29th • January itself, the Chief Minister of 
Tripura had objected to it. Ho cannot mislead 
the House.   (Interruptio 

SHRi PARVATHANENI UPENDRA: I am 
on a point of order. The Prime Minister is not 
correct. On the 30th January, itself, all the 
non-Congress Chief Ministers jointly protested 
against this. (Interruptions'). 

SHRl DIPEN    GHOSH;    He    cannot 
mislead the House by speaking untruth. On 
29th January itself the Chief Minister of 
Tripura had protested against the deployment 
of army all over the State. (Interruptions) 

MR.  CHAIRMAN;  Now,  kindly  Year. 
(Interruptions) 

SHRI  RAJIV  GANDHI;   Let  me  re- 
frace   the  answer.   (Interruptions) 

 

 

(Interruptions) 

SHRI RAJIV GANDHI; I will rephrase 
the  answer.    (Interruptions). 

SHRI DIPEN GHOSH: You tell the truth. 
SHRI NIRMAL CHATTERJEE:     You 

cover the  untruth.   (Interruptions) 

SHRI RAM AWADHESH    SINGH: 

MR. CHAIRMAN: Nobody can interrupt 
like you do. You are doing it which is just not 
permissible. If you go oa in-territing like this, 
how can the proceed-ings go  on?   
(Inte&uptians). 

*Not recorded. 
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SHRI RAM AWADHESH    SINGH:* 
MR. CHAIRMAN: Without my per-

mission you are speaking. How can the 
House proceed? Please, sit down (Inter-
ruptions). Let us hear him. (Interrup-tionsQ. 

SHRI RAJIV GANDHI: I remeber reading 
a report after the polling had taken place. I am 
sorry. When I sopek earlier, I meant, after the 
polling, not before polling. Yes, There were 
objections in both the Houses after the polling 
took place. I remember there was a report 
which said both an office-bearer of the ruling 
party and an office-bearer of the Congress 
party had separately given statements in 
Tripura which said that the army had not 
interfered with the voting in any way and they 
were totally away from the   booth  
everywhere.    (Interruptions) 

 
SHRI DIPEN GHOSH: He is misleading 

the House, (Intemiptions). Now, Mr. 
Chairman, this is a .question of privilege. 
This is a question of privilege. The Prime 
Minister cannot mislead the House by stating 
an untruth. The fact is on 29th January the 
whole of the State of Tripura was brought 
under th; Disturbed Areas Act after the Prime 
Minister had come back to Delhi from 
Tripura tour. On 29th January the army was 
asked to take over the administration. On 
29th January itself the Chief Minister of Tri-
pura had objected to it. And the next day the 
other non-Congress (I) Chief Ministers had 
jointly issued a statement condemning th.- 
bringing of the whole State under the 
Disturbed Areas Act and the deploying of 
army on the eve of the election. 

MR. CHAIRMAN; What he has said is 
after the election, all the sides said that the 
elections were fair. That is all. This appeared 
in the newspapers. 

SHRI RAJIV GANDHI: The honourable 
Member has not contradicted what I have 
said. In fact he supports what I also said. In 
fact, he supports what I have said. In fact, 
that is what I have also said. I thank the 
honourable Member for supporting, me.    I 
would      also 

Not recorded. 

like to remind the honurable Member that ,if I 
remember correctly, the Chief Minister of 
Tripura thanked the people of Tripura for the 
peaceful voting. If the Chief Minister of 
Tripura had thought at that time that the army 
had inter-ferred, he would have said so when 
he was thanking the people. Why did he not 
say so    at that time? 

SHRI DIPEN GHOSH; He had said... 

SHRI RAJIV GANDHI; No, Sir. The fact 
is that the question of army and disturbed 
areas relating to elections only started coming 
up after the counting smarted. That is the fact. 
The fact is that the CPM is stiil not willing to 
accept the fact that they have been rejected by 
the people of Tripura. 

SHRI DIPEN GHOSH: Let there be a new 
election and pull out the army.. 
(Interruptions). 

MR. CHAIRMAN: Everything is in the 
press.   Why argue about  it? 

SHRI M. A. BABY: What happened in 
Majlispur constitutency? (Interruption) Will 
the Prime Minister explain what happened in 
Majlispur constituency. (In-terrupticm) 

MR. CHAIRMAN; When Baby speaks you 
must not disturb him. Have some regard for 
the baby! 

SHRI RAJIV GANDHI: Let me remind 
the Members that the previous Government in 
Tripura,, through a dangerous combination of 
incompetence and naivete, had allowed 
insurgency to overtake that State. Let that not 
be forgotten. 

SHRI DIPEN GHOSH: What happened  ln 
Punjab? 

SHRI RAJIV GANDHI; We have dis-
missed the Government in Punjab, (ln-
terruptions). T understand the Members: they 
are asking use to declare President's rule in 
any State where the law and order gets out of 
hand. Is this what the honourable Members 
are saying? 

SHRI DIPEN GHOSH: Everywhere you  
are defeated. 
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SHRI NIRMAL CHATTERJEE: Par-
ticularly after the election in West Bengal, 
after what happened in Punjab. 

SHRI RAJIV GANDHI; I will convey the 
feelings of the honourable Member to the 
Home Minister and I will tell him to think 
seriously about applying the Disturbed Areas 
Act in those areas which are disturbed... 

SHRI DIPEN GHOSH: Is it your property? 
(Interruptions)        lis article    356 
of the Constitution your property? .................  
(Interruptions). .Is it the Home Ministry's 
property?.. (Interruptions).. What is he 
saying,  Sir? .. (Interruptions)  

SHRI PARVATHANENI UPENDRA: Sir, 
it is an objectionable statement. That much I  
can say.. (Interruptions)   

MR. CHAIRMAN; He said that is was a 
suggestion for action.. (Interruptions).. 

SHRI DIPEN GHOSH: That is most 
objectionable..   (Interruptions) It      is 
most objectionable.. (Interruptions) .. 

SHRI   PARVATHANENI  UPENDRA: ' It 
is not a responsible statement. .   (Inter-
ruptions)   

SHRI DIPEN GHOSH: It is not his 
property or his party's property .   . 
(Interruptions)...It must be expunged.-. 
(Interruptions) Article 356 of the Constitution 
is not the property of the Congres (I) Party. 
.(Interruptions) .. Article 356 of the 
Constitution is not the property of the Prime    
Minister.. (Interruption) 

SHRI RAM AWADHESH SINGH; He 
has no right to say that. .(Interruptions) 

 

Constitutional provision. He cannot say that 
the Home Ministry would decide it. The 
Prime Minister should not speak like this.. 
(Interruptions) ... 

SHRI RAJIV GANDHI: Sir, I do not think 
that the Members have understood what I 
have said. .(Interruptions) lt is not   lost   on   
their  minds. . (Interruptions) 

SHRI SATYA PRAKASH MALAVIYA: 
There is a provision under article 356 of the 
Constitution and he cannot say like this. . 
(Interruptions) . . It is objectio-able.. 
(Interruptions). 

 

SHRI DIPEN GHOSH; If that is the 
humour of the Prime Minister , then it is a 
misfortune for all of us. . (Interruptions) . . It 
that is the level of intelligence of the Prime 
Minister then it is a misfortune. He has come 
down to so low a level   .   .   .   
(Interruptions) 

SHRI PARVATHANENI UPENDRA: 
There is she Constitution and there  is a 
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SHRI RAJIV GANDHI: Sir, I have not 
given any suggestion on my part. What I 
was saying wag that the suggestion has 
come on the floor of the House which I 
would pass on to the Home Minister. .   
(Interruptions).. 

SHRI PARVATHANENI UPENDRA: 
We will take the houmour. Sir. But is not for 
violating the provisions of the Constitution...   
(Interruptions)... 

SHRI RAJIV GANDHI; Sir, with the due 
respect, I would like to request the honourable 
Member if he kaows of any area, that is 
disturbed where there are such law and order 
problems, to bring it to the notice of the Home 
Minister ... (Interruptions) 

SHRI PARVATHANENI UPENDRA: 
Delhi, the Union territory of Delhi 
(Interruptions). .What about Delhi?.. 
ilnterruptions) . . 

SHRI DIPEN GHOSH: Delhi... (Inter-
ruptions).. . 

SHRI NIRMAL CHATTERJEE: There is 
one area which is certainly disburbed.. 
(Interruptions)... There is no doubt atout 
that.. (Interruptions).. 

 

SHRI VISHVJIT PRITHVIJIT SINGH 
(Maharashtra): Sir, there is one area which 
seems to be permanently disturbed and it is 
the Opposition benches of tbis House  .   .   .   
(Interruptions) 

SHRI RAJIV GANDHI: Sir, that juris-
diction falls entirely within your sphere; and 
it has nothing to do with the Home Minister. 
(Interruptions), 

In April-May last year there was an 
outbreak of communal violence in Meerut 
and elsewhere around Meerut. It is shock. 

ing and painful.  Effective action was taken   
to stamp   out   violence—unfortunately not 
before many innocent lives were lost.    The   
allegations   of atrocities  have Veen looked 
into.     The District administration has been 
shaken up. Rehabilitation measures have been 
undertaken. The fanatics have been contained 
and the fundamentalists restrained.     We have  
realised that   since   then  communal   
violence   has. not flared up again in Meetrut 
or spread further.   But, by and large    the 
country has remained free of any other major 
incident of  communal violence.  Our  greatest 
asset in fighting communalism is that our    
people    are overwhelmingly        not 
communal.   We have a long tradition of 
tolerance   and  brotherhood.        (Interrup-
tions) Our composite culture is a reality. We  
have five  thousand years' experience of unity 
in diversity.   Communalism      is the  work   
of  a few misguided  elements, who sometimes 
succeed in inciting    communal  passions by 
exploiting specific social tensions and 
disorders. To marginalise Communalists we 
need a determined political action, we need 
vigilance in the local community and the local 
feadership. We need an administration that is 
impartial, is seen   to   be   impartial,   an   
administartion that is firm and determined, and 
determined  in  dealing  with violence. 

SARDAR   JAGJIT   SINGH   AURORA 
(Punjab);   What   about  November  1984? 
(Interruptions). 

SHRI RAJIV GANDHI: Let me say very 
clearly that we have taken action Kgaio.it those 
that were named. We have started the 
proceedings. We have taken more action in 
rehabilitating the people who were affected by 
these riots than has ever been done in the 
history of this country or has ever been done 
since. (Interruptions). Let me say that we will 
not feel shy of punishing anybodq. (Inte n 
uptions) Let me finish, Sir. And let me also 
Say that the 'kangaroo courts that were set up 
did more harm and damage to this nation than 
anything else. Even the reports of those 
'kangaroo courts' - have not been read property 
by the hon. Members who raised this question. 
I would request them to go and read these re-
Poits and then come back and tell me. 
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SARDAR JAGJIT SINGH AURORA; the 
facts are there. They have mentioned who 
were guilty. 

SHRI RAJIV GANDHI: You can reread. 

SARDAR JAGJIT SINGH AURORA: 
Who said these were 'kangaroo courts'? 

SHRI RAJIV GANDHI; I call it 'kangaroo 
court'. 

SARDAR JAGJIT SINGH AURORA; I 
am sorry, lt is wrong. It is because you want 
to hide something. {Interruptiom) 

SHRI RAJIV GANDHI: Nothing da 
mages the system of judiciary than these 
'kangaroo courts'.. (Interruptions) We 
should not put up with them.   (Interruptions') 

SARDAR JAGJIT SINGH AURORA; 
You can have a majority. But the truth cannot 
be hidden. 

SHRI RAJIV GANDHI; It is unfortunate 
that educated people subscribe to such 
methods. It is sad. (Interruptions) Sir, above 
all to contain communalbm; We need the 
fostering and preserving of the values and 
standards of our society and our civilization, 
those values and standards which are 
embedded in our culture and in our traditions. 
Sir, our traditions of tolerance and assi-
milation are threatened from two angles 
today. The one that I have mentioned is 
cornnunalism together with fundamentalism, 
regionalism and all the other VSTVS* that 
sprout up. It is also threatened by materialism 
which is growing in our society.   
(Interruptions) 

SHRI PARVATHANENI UPENDRA: 
They are asking when you have become 
spiritual. 

SHRI RAJIV GANDHI; I have always 
maintained that the Communists are totally 
materialistic and have no other value. 
(Interruptions) 

SHRI DIPEN GHOSH; Mr. Prime Mi-
nister: you   materialism means kickbacks. 

SHRI RAJIV GANDHI: What other 
values do you have except materialism? 

SHRl DIPEN GHOSH: Your materialism 
means kickbacks. 

SHRI RAJIV GANDHI: Some day we will 
discuss that also. Sir; those that live On 
borrowed ideology; those that live on out-
dated ideology that is alien to our nation; 
those that strive to cast our nation in a foreign 
mould, they have no right to talk of 
ideologies  .   .   , 

SHRI NIRMAL CHATTERJEE: Bor-
rowed technology is wonderful! 

SHRI RAJIV GANDHI: Even for te-
chnology, if our hon. friends would look at 
their mentors who are now talking of 'glasnost' 
and 'perestroika', they might open their eyes, 
they might understand, they might see. 

SHRI DIPEN GHOSH: With your in-
telligence .. . 

SHRI RAJIV GANDHI: You don't need 
intelligence. I don't have intelligence. All you 
need is eyes and ears. (Interruptions). I talk 
of systems that have been developed in India, 
I talk of values that go back to thousands of 
years. 

SHRI DIPEN GHOSH; You talk of 
borrowing money from the World Bank, you 
talk of borrowing money from the IMF, you 
talk of borrowing from foreign banks, from 
Swiss banks. You talk of borrowing 
technology from America. (Interruptions) 

SHRI RAJIV GANDHI: Sir, like I was 
saying, the Communists are totally 
materialistic. I am talking of ideals and 
values and standards and he is talking of 
money (Interruptions) 

SHRI V. GOPALSAMY: Our Naval 
vessels were permitted to take foreigners to 
Lakshadweep. What was the doctrine behind 
it? (Interruptions). 

SHRI RAJIV GANDHI; Sir. a lot has been 
said about my going to Lakshadweep. Let ma 
say that if any law of this land has been 
violated in any way, I am willing to pay for 
that.   (Interruptions) 



289                    Motion of Thanks on the  [ 2 MARCH 1988 ]                                       290

SHRI V.   GOPALSAMY:  How     the 
foreigners were permitted? How the family 
members of a man whose name figures in the 
biggest scandal were taken to Lakshadweep?  
(Interruptions) 

MR. CHAIRMAN: We are not having a 
debate on Lakshadweep. Let us not being 
extraneous things. Otherwise there will be no 
end. 

SHRI V. GOPALSAMY; How they were 
taken to Lakshadweep? (Interruptions) 

SHRI RAJIV GANDHI: Sir, I have not 
been able to understand what has been said 
but I would like to put it on record that if any 
law of this land was violated by me or by any 
friends of mine or by any relatives of mine 
when I was in Lakshadweep, I am willing to 
pay the price. Let me also say clearly that the 
holiday was my holiday and it was paid fcr by 
tne and there was no Government expense.  
(Interruptions) 

SHRl V.  GOPALSAMY: Sir, I do not 
object  to  the  Prime  Minister  going     for a 
holiday.    I do not object to that.   .   . 
[Interruptions) 

MR. CHAIRMAN: Please sit down. I am 
afiaid of your blood pressure. Think of your 
blood pressure. Kindly sit down. 

SHRI V. GOPALSAMY: I do not object to 
my Prime Minister going for a holiday. But I 
say when there is a probe against a man, how 
his family members are taken along on the 
holiday trip?-. (Interruptions) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRI M. M. JACOB): Sir, the rules 
of the House do not permit having a running 
commentary. 

MR. CHAIRMAN; The additional reason 
is that he may have blood pressure. 

SHRI M. M. JACOB: Sir under the rules 
of the House, running commentary is not 
permitted. 

MR. CHAIRMAN; I am worried about 
him also. My interest is in his health also. 
And now I tell you. two of you, that you are 
in the habit of continuously interrupting the 
proceedings... 

SHRI M. M. JACOB; Sir, running 
comentaries cannot also be recorded and 
cannot form a part of the record. 

MR. CHAIRMAN .-.Normally if anything 
comes like this and you know there is a rule 
that if a Member whoever is speaking, if he 
does not yield, you have to stop. 

SHRI   V.    GOPALSAMY:   He       has 
yielded. 

SHRI RAJIV GANDHI; No, Sir, I have 
not yielded on any occasion. 

Sir, to inculcate the right values, one must 
look first at the educational system. Sir, we 
have during these last years brought about 
substantial changes jn the educational system 
. Our attempt has been to bring the  beest 
education closest and most available to the 
poorest people, the poorest children in the 
country, to bring the best education for the 
most talented girls and boys from every 
segment of our poor and deprived society. It 
is unfortunate that our States have not 
cooperated in this endeavour and that there 
are still some States in which good education 
is not available for the P°or children in that 
State. 

Sir, there are some States that believ* that 
they have a vested interest in the continuation 
of poverty because when you do not educate 
the children of the poor, it means that you 
want poverty to continue. (Interruptions). 

Sir,    there is even one State that believes that 
the  core curricula    should     be built  around 
foreign or  alien ideologies. Sir,  while that 
State continues to ensure poor    education, 
for the poor, happily the rest of the country 
6.00 P.M.   forges    ahead. Sir,    Operation. 
Blackboard  is an exercise     to assist the 
State Governments in 
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[Shri Rajiv Gandhi] 
equipping primary schools. In an area which 
is entirely a State subject, we have had to step 
in because the States have not boiheve,! to 
improve the quality of education in schools, 
We must remember that the Cen. tre can only 
provide assistance, supplementary assistance, 
and the main task must lie with the State 
Government. During these years, over 200 
Navodaya Vidyalayas have been opened; 
more are in the offog anj will be opened soon. 
The single largest segment of children in the 
Navodaya Vidyalayas comes from the poorest 
sections of society, and the over whelming 
group is from rural areas. So the target group 
is the poor rural child and the Navodaya 
Vidyalaya has reached out to it. Our nation 
will now, for tho firs ttime, be reaching to 
these reservoirs of excellence and intelligence 
which were being by passed because of our 
bad education system. Unfortunately some 
States will still have their poor chidren left 
behind. 

Women constitute half our community. We 
have taken a number of measures to 
strengthen women, to strengthen them in 
gaining their rights. We have passed a num-
ber of Bills. We have made girls' education 
free upto High School level throughout the 
country and now we are 'setting up a National 
Committee on Women wnich will bring 
together distinguished women from different 
disciplines to advise on the formulation and 
implementation of programmes for women. 

Our country is growing younger. The ave. 
age age has now come down to under 40, 
and one of the biggest problems for our 
youth is employment. As I said earlier, 
we have undertaken a number of program 
mes to improve employment opportunities. 
We have also started a number of pro 
grammes for the youth to make them find 
employment more easily. ln the 
education policy, invarious 
institutions, we        are        trying        to 
inculcate a sense of enterprise and initiative 
in our youth so that they can come out and 
create jobs for themselves where opportunity 
is there. We are making oar youth proud of 
India and of its heritage. We have greatly 
expanded the programmes 

for youth in every sphere and we have no 
doubt that with this new tlrust in youth areas, 
the youth of India will come forward to meet 
the challenges that lie ahead for our country. 

For the Scheduled Castes and Scheduled 
Tribes, we have paid special attention in this 
Budget as you must have noted.   We have 
increased allocation for their programmes. We 
have during the last year strengthened the 
Scheduled Castes and Scheduled Tribes 
Commissioner.    We have revamped the 
Commission to give it more teeth in closely  
monitoring    deployment of    funds earmarked 
'for them.    The minorities are integral part of 
our nation, of our many-faceted, diverse, 
society.    They are a pari of our composite 
heritage and of our valu, ed  tradition.     India  
cannot  remain  India if we lose any part of the 
totality of our culture.   Some minorities have, 
on an average,   done   exceptionally   well;   
sometimes much  better than other stionger 
communities.    Others, for various reasons 
suffer from specific handicaps  and need 
special attention. The key to the resolution of 
the problems of the minorities lies in the con-
scientious implementation of Indiraji's 15-point 
programme.   We have greaily strengthened  
the  monitoring  apparatus     during these   
years.     We will do all we can    to ensure that 
the minorities play  a role in national life 
commensurate with  the contribution that they 
have made    and    the contribution that they 
can make. 

Sir, hon. Members are aware of General 
Secretary Gorbachev's initiative to withdraw 
the Soviet troops from Afghanistan. We 
welcome his initiative. So do all those who 
seek a peaceful settlement of the Afghanistan 
problem. We are hopeful that the talks that are 
taking pbice in Geneva wil) be successful and 
that an agreement or accord signed before the 
15th March so that the withdrawal process 
can start two months later as stated. 

India has been working since 1980 to help 
resolve this problem. Indiraji had discussions 
with the Afghan Prime Minister. There were 
many discussions at the Foreign Ministers' 
level and at other levels. We played a key 
role in the formulation, iu 
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the non-aligned formulation, which referred 
to the stoppage of intervention and 
interference in Afghanistan which is one of 
the key aspects of the solution if it comes 
about in the coming weeks. I had repeated 
talks with General Secretary Gorbachev and 
President Reagan beginning in May-June 
1985 and continued till recently. I also had a 
long talk with President Najib. In recognition 
of the consi ructive role that India has played, 
both the U.SA, and the U.S.S.R, have taken 
us into confidence. The key Afghan 
personalities have appreciated our role. Some 
have questioned the need for India to play a 
role in the solution of the Afghanistan 
problem. We cannot remain indifferent. We 
have a vital stake in what is happening there. 
Afghanistan is in our riighbourhood. It is an 
integral part of our region. It is an area where 
developments have brought the major powers 
into confrontation, close to us, right at our 
doorsteps. Now, we have an opportunity of 
strengthening the forces of non-alignment 
That is why I invited President Zia to Delhi 
for a working visit. President Zia has not 
been able to come because of pro-occupation 
with political activity at home. At his sug-
gestion of my naming an emissary, I have 
named our Foreign Secretary as my special 
emissary to go to Pakistan. For stability in the 
region, India and Pakistan need to work 
together on this issue. I wanted to talk to 
President Zia on this. In evolving a solution, 
we can work together for the benefit of each 
and for the good of all. I hope, there will be 
opportunities soon   for   wide-ranging   
consultations. 

In Sri Lanka, there has been a signifi-, cant 
forward movement, specially in recent days, 
in the implementation of the Agreement.   . 

SHRI V. GOPALSAMY; The agreement  
is dead  and  gone. 

SHRl RAJIV GANDHI; The Agreement 
secured justice for the Tamils. It secured 
unity and integrity for Sri Lanka. It secured 
our security interests and it ensured non-
alignment in the region. 

SHRI V. GOPALSAMY: Will the Prime 
Minister yield for a minute? 

SHRl RAJIV GANDHI: I will yield on one 
condition that he won't disturb me unless I 
yield. I must have that condition. 

SHRI V.   GOPALSAMY;  I agree 

SHRI RAJIV GANDHI: I am assuming 
that that commitment does not end with this 
debate. 

SHRI V. GOPALSAMY; Sir, today two 
Tamil mothers are fasting unto death and any 
moment they may die. 

AN HON. MEMBER; They have given up. 

SHRI V. GOPALSAMY: No, not yet. I 
would like to know whether this Government 
would order a ceasefire and initiate 
negotiations because on 13th January Mr. 
Prabhakaran, the chief of the LTTE, has 
written a letter to our hon. Prime Minister, 
appealing to order a ceasefire and expressing 
his desire to come for the talks. Therefore, 
may I know from the Prime Minister whether 
the Government will order a ceasefire? 
Everyday there are killings on both sides. Our 
own Indian soldiers are getting killed and the 
Liberation Tigers, the liberation movement 
youths, are nlso getting killed. Brothers are 
fighting brothers and blood is flowing in the 
streets of Sri Lanka Therefore will the 
Government or^er a ceasefire to end the 
'being committed by the IPKF in Sri Lanka? 

SHRI RAJIV GANDHI: Before I answer 
the first part of what the hon. Member has 
said, I would like to take strong objection to 
the word * used in connection with the IPKF. 
I think the whole House will stand with me in 
having that word deleted from the record. 

SHRI V. GOPALSAMY; I stand by it. 
You may not agree with me. 

SHRI SAT PAUL MITTAL (Punjab): You  
must  withdraw the word.* 

SHRI V. GOPALSAMY: I will not modify 
it. I do not agree with you. 

*Not recorded. 
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MR, CHAIRMAN: The use of the word 
*here is wrong and it will not go on record. 

SHRI V. GOPALSAMY; All right, I 
modify it, killings of the innocent Tamils, 
Liberation Tigers of Eelam and of the IPKF.   
(Interruptions) 

MR. CHAIRMAN: That word will not go 
on record. 

SHRl NIRMAL CHATTERJEE: i am on a 
point of order. My point of order is this. I do 
not think that the IPKF is committing* I don't 
think, but I am on the question of light of a 
Member. If somebody uses a wrong word, 
can that be an argument for expunction? 

SHRI N. K. P. SALVE: The word ,is 
derogatory and defamatory. 

MR. CHAIRMAN: 1 will explain. The 
word used gets a meaning from the context in 
which it is used. So, it will not be on record 
because it will be a slur on the whole nation. 
The whole House,, I know, will be with me. 

SHRI V. GOPALSAMY: It is massacre 
being commited on the Liberation Tigers. 

SHRI RAJIV GANDHI; I will not object to 
the second formulation of the hon. Member 
and let me assure him that the IPKF is not 
killing any    innocent Tamil. 

SHRI V. GOPALSAMY; You are justi-
fying the killing of the Liberation Tigers. 
(Interruptions) 

SHRI RAJIV GANDHI; I agree with the 
hon. Member that the Liberation Tigers are 
killing innocent Tamils. 

SHRI V. GOPALSAMY; They arc killing 
the traitors and betrayers. 

SHRI   RAJIV   GANDHI:     The   IPKF 
has had to come into protect Tamils from 
being killed by other Tamils, That is the fact. 
It was only when LTTE started killing Tamils 
from other groups that they did not approve 
of or like for personal rea- 

*Not recorded. 

sons that the IPKF had to come in. Let that 
not be forgotten. (Interruptions) I would 
request the hon. Member, Sir, the IPKF has 
been given a highly delicate task; they have 
been given very severe constraints under 
which they are to operate. 

SHRl V. GOPALSAMY:    Barbarous. 

SHRI RAJIV GANDHI; In spite of 
that the IPKF is functioning with tremen 
dous discipline and dedication. IPKF has 
to be commended for what they are 
doing. ; 

SHRI PARVATHANENI UPENDRA: It is 
because of your wrong policies that we are 
suffering.      You sent them  there. 

SHRI V. GOPALSAMY:- As mercenaries 
of Jayewardene. 

SHRI RAJIV GANDHI; We would prefer 
IPKF in Sri Lanka to forces of nations that are 
inimical to us. The hon. Member  may prefer 
the opposite. 

SHRI PARVATHANENI UPENDRA; We 
never said that. 

SHRI RAJIV GANDHI:    That was the 
alternative.  If you would like     to think who 
were in Sri Lanka before IPKF went in there, 
you will know it and if they arc your friends, 
they are not our friends. 

SHRI PARVATHANENl UPENDRA; The 
Israilis are still there. Mr. Jayewardene has 
said that they will not go. 

SHRI V. GOPALSAMY; The Sri Lankan 
Ministers have said that they will not go. The 
Pakistanis are still there. You are pressing a 
military solution. 

 

MR. CHAIRMAN: It is a very delicate 
situation.    Let us not argue. 

SHRI RAJIV GANDHI; Sir, I would not like 
to yield. It is essential that the democratic 
process be allowed in Sri  The elections have 
been announced. 
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SHRI V. GOPALSAMY; In the grave-

yard. 

- SHRl RAJIV GANDHI: We have been 
assured by the President the elections will 
take place by ihe middle of this year. The 
elections in the North and the East will 
lead to a single Provincial Council and this 
will make the merger a reality. 

SHRI, V. GOPALSAMY: At gun-point 
you ^re going to hold the elections, 

SHRI RAJIV GANDHI; Sir, the elec-
tions will decide who the-Tamils in Sri 
Lanka want to support. The democratic 
process will give them the opportunity to 
choose their own representatives, to 
choose those who will administer their 
affairs and it will give, an opportunity to 
test every group or party amongst the 
Tamils. This will be, done through the 
ballot box and not through bullets. 

 

An encouraging indication of return of 
normalcy is the flow of refugees going 
back 
to Sri Lanka. 

n IKA .',- SHRl V.  
GOPALSAMY:     They     are 

compelled to go back by your Government. 

SHRI RAJIV GANDHI: Sir, on com-
pulsion has been used by our Government. 

SHRI V. GOPALSAMY: They have 
.submitted,;,a ^memorandum to you. They 
are- not v.illing to go theve. You are com 
pelling them. '~- 

MR. CHAIRMAN; You gave a word 
and he agreed to yield. Now you should 
keep your word at  least. 

SHRI RAJIV GANDHI: Sir, ne is vio-
liiling  his  own  commitment. 

SHRl KAPIL VERMA: Jusi like his 
friend.   Mr    1'arbhakaran. 

SHRl RAJIV GANDHI: Sir, we :\\e in a 
danger of getting loo engrossed in the 
miniature   of   development   Yes, 
statistic, 

and indices are importmt. But more imp-
ortant is the vision of India. India has always 
mattered in the world. We have led in the 
word of ideas Our major contribution hi-6 
been the enduring values and standards to the 
soul and spini of humankind. Our national 
task is to take India back to its rightful place, 
to the front ranks of human civilisation. 
Development is an essential tool in this 
endeavour. Bui the real chal-enee is response 
to »vhat lies beyond mere development and 
mere growth. To that great task the nation is 
summoned in this 40th year of our freedom. 

Mr. Chairman, I wish to express my 
support to the Motion of 'laanks to the 
President for his in^pirin^. Address and urge 
tlie House to do likewise. 

MR. CHAIRMAN; I shall now put the 
amendments which nave ocen moiej to vote. 

Amendment Nos. 38 to 81 by Mr. Baby, 

SHRI M. A. BABY; I press my amend-
ments, Mr. Chairman. 

MR. CHAIRMAN: I shill „ow put the 
amendments to vote. 

Amendment Nos. 38 to 81 were put and 
negatived. 

MR. CHAIRMAN; Amendment Nos. 82 
to 172 and 178 by Shri N. E. Balaram. Are 
you withdrawing the amendments? 

SHRI N. E. BALARAM: No, no, 1 am not 
withdrawing my amendments. I press them.. 

MR. CHAIRMAN: I shall now put his 
amendments to vote. 

Amendment Nos, 82 to 172 and 178 were 
put and negatived. 

MR.   CHAIRMAN:     Amendment    No. 
173  by  Shri  Chit.'a Basu.    Are you with-
drawing it? 

SHRl CHITTA BASU (West Bengal); N   
S''r     1   Dress  it. 
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MR. CHAIRMAN: I shall now put his 
amendment to vote. 

Amendment No. 173 was put and nega-
tived, 

MR. CHAIRMAN: Amendment Nos. 179 
to 194 by Shri M. S. Gurupadaswamy. 

SHRI M. S. GURUPADASWAMY: I 
don't withdraw, Sir 

MR. CHAIRMAN; i shall now put hi; 
amendments to vote. 

Amendment Nos.  179  to 194  were pin 
and negatived. 

MR. CHAIRMAN: Amendment Nos. 195 
to 201 by Shri B. Satyanarayan Reddy. 

SHRI B. SATYANARAYAN REDDY 
(A;;lhr, Pradesh): I stand hy my amendmens 

MR. CHAIRMAN: I shall now put his 
amendments to vote. 

Amendment Nos. 195 to 201 wer? put and 
negatived. 

MR. CHAIRMAN; I shall now put the 
Motion to vote. 

SHR] NIRMAL CHATTERJEE: Sir, 
before doing that, I would like to say that the 
mover of the Motion may have already 
withdrawn the Motion. He has not rcp-"   ' to 
the debate. He has not indicated. 

MR.  CHAIRMAN:     You are  an    old 
Member. 

SHRI NIRMAL CHATTERJEE;      You 
should enquire whether he has   withdrawn it. 

MR. CHAIRMAN: You are an older 
Member of the House than myself. 

SHRl NIRMAL CHATTERJEE:    I am 
just   drawing  your   attention.     He  might 
have  withdrawn it. 

MR. CHAIRMAN: It is all right 1 shall 
now put the Motion to vote; The question is: 

"That an Address be presenter to ihe 
President in the following terms:— 

•'That the Member of the Rajya Sabha 
assembled in this Session are deeply 
grateful to the President for the Address 
which he has been pleased to deliver to 
both Houses of Parliament as-ssmbled 
together on the 22nd February, 1988."' 

The motion was adopted. 

MR. CHAIRMAN: Before the House is 
adojurned, I offer my greetings to all 
Members on the occasion of Holi. 

The House now stands idjourned till 11 
A.M. on Monday, the 7th of March. 1988. 

The House then adjourned at 
twentysix minutes past six of the 
clock till eleven of the clock on 
Monday the 7th March, 1988. 


